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I, the Chairman of Uu Public Accounts Committee as authaised 
Committee, do present on their behalf this Forty-First Report of the 
Accortnts Committee (Fith Lok Sabha) on Appropriation ACCOUO 
1969-70 and parapph relating to the Ministry of W r k s  and 
included in the Report of the and Auditm aeoeral of India far 
the yur 1969-70, b t r a l  Q o ~ C i v i l ) .  

2. The Rcport of the Comptrolicr sad Auditor W of India f a  the 
year 1969-70, Central Government (Civil) and APPrqpristion Aocosmts 
(Civil) 1969-70 wen laid on the Taw of thc Hoose on th? 22nd June, 
1971. The Committee examined par aphs r e w g  to the Minist of 
Works and Housing at meir sitting brfm the 27th A 1971 (h.) 
The Committee considered and ibalhd this Report aEsiaingbcld & 
tbc 1% April, 1972. Minutes of these sittings form Part Il+ of tbc Repon. 

3. A stattment showing the summary of the main c4mdusions/racom- 
mendations of tbe Committee is appeaded to the m (Appendix). Far 
facility of reference thtlle have bcen printed in type in the body ab 
the Report. 

4. The Committee place on record their appreciation of the asskmcc 
rtndued to them in the,.examination of these paragraphs by tbe Conrp 
troller and Auditor General of India. 

5. The Committee would also like to ellpress their thanks to the offictrs 
of the Ministry of Works 8 Housing for the cooperation extended by them 
in givipg information to the Committee. 

ERA SEZHIYAN, 
Chairman. 

Public Accotrnfs Cotnntit!rcl. 



MINISTRY OF W O W  AND HOUSING 

GOVERNMENT OF INDIA PRESES 
Audit Paragraph 

1.1. The working of the Government of India Presses was last reviewed 
in Section XXV of Audit Report (Commercial), 1966. Ihe suoceoding 
paragraphs deal With activities of the Presses up to the jwhd d i n g  31st 
March, 1970. 

'l%c printing jobs of all the Departments of the Oovernmeat of India, 
including Defence, Railwap and Posts and Telegraphs are executed pima- 
rily through 14 Government Presses Mder the admdstmtive control of the 
Chief Controller of Printing and Stationery. 

The 4rh Fivc Year Plaf envisages the setting up of new presees aDd 
expansion of the cxistmg presses as follows :- 

(a) Setting up of 3 Ten Bodr Presses at Mysore, cbndi@ a d  
Bbubaae8war (The Ress at QaadigPrb is likely to go into 

roduttion by thc middle of 1971. Prceaer ia A@orc and 
bhubancswar arc liWy to be commissioned a r l g  in 1972). 

(b) Expansion of the printing capacity of a few Pmses. 
[Sub-paragraph 1 of paragraph 74. Report of tbc Comptrdler & Auditor 

Gencml of India (Civil) for the year 1969-70.1 

1.2. The Committee desired to know the details 
%ions made in the Fourth Five Year Plan for 
the allocation thcreof and the expenditure 
tion furnished by the Ministry in this regard is reproduced below : 

"This Department submitted an ambitious scheme amounting to 
Rs. 3326.61 lacs for the Fourth Five Year Plan; against which the Planning 
Commission allociltcd Rs. 800 lacs. The following items included in the 
original Fourth Fivc Year Plan propods could only be taken far execution 
during the plan period due to the above cut : 

A. Continuing Schcmrs 
I .  Govt of India Pms, Koratty . . . . . . . . . .  M - 7 5  lrci 

. . . . . .  2. Oovt. of India Pmu. Ring R d ,  New Dtlhi I68 -00 
3. R m i t i ~  of Govt. or India P r e  Hutingr Slmt . . . .  52-64 

. . . .  4. (a) Expansion of Govt. of India Rrss Nil&ircri 106.85 
(b) Strcngthcnlng of crrpwity olGavt. of India Prcws. Fardabad. 

Santnprchi, N d k  and Aligarh . . . . . . . .  3.61 
k) Strcngthcning of capacity of Govt. of l d i a  Pmw. NaGlr, 

and Minto Read, New Drlhi . . . . . . . . . .  51 -00 



Augmenting the capacity of PresMs for printing Arm 
books and f . . . . . .  
setting UP o f  . . t r  . . . . . .  %&) 18729  
Housing facilities (Coimb&torr included) . . . . . . . .  50 a00 
Additional accommodation for Regiond ~tat ioneh Depot, d e 4  
Delhi . . . . . . . . . .  .. 3-00 - 

WM) lW 

RW-vtIwther urrder tire rrdnrinitra 
Controller of P s ' i  and Stationery or the C.S.I.R., who is the major 
indentor, an autonomous body. However, as in the case of Hindi printing. 
exi&g Pressles 4um baca as!ced to pacure the special type characters so 
that almost all the Bobk Presses could by and large undertake the printing 
of scientific and technical publications. 

"Out of the totid of Rs 8 crores, a sum of Rs. 175.74 lacs &as car- 
our disposal by that Department for augmentin our Forms prin* capa- 
city to meet their increasing demands. With & mmbiaed ilvailab~lity of 
Rs. 200 lacs plus the balancc of Rs. 187.29 lacs from out of our allocation, 
this Department is contemplating to introduce the following new schemes 
as part of the Fourth Five Year Plan : 

( i )  Expansion of Forms Wing at the Government of India Pms at 
Nasik and setting up a Forms Wing to tht Coimbatorc Press. 

( i i )  Setting up Forms Press in Assam R e ~ c m .  
(iii) Setting up ;I Book-crm-Forms Press near Delhi complex. 
(iv) Adding an Offset Wing to Faridabad Press. 

"Out of the total of Rs. 8 crores, a sum of Rs. 175.74 lacs was ear- 
marked for building purposes, Rs. 153.97 lacs for Plant and Machinery and 
Rs. 283 lacs towards other charges on schemes already approved. The 
balance amount of Rs. 187.29 laJrhs earmark4 for settia up new pressas 
as detailed above is to be allocated to various Schemes un !e r consideration. 

"Other charges are mainly establishment charges, depreciation, stores 
etc. requird for the day to day running of the Presses. 

"The expenditure on the building part was bornc out of the budget 
allocation af Central P.W.D. Procurement of Plant and Machincry and 
the payment t h a d  are handled by different organisations; aud at dam 
book adjustments are made very late by the Accounting CMbs, sPeh as 
India Supply Mission etc. 



"Ycarly outlay, Plaaniig Commission allocation and Expenditure 
adjusted are given below :' 

1967-68 . . . . . . . .  - - % -3Bc 
196%69 . . . . . . . .  138 34 113 -48 46 -80 
1969-70 . . . . . . . .  126 E6.54 122.31 55 -38 
1970-7 1 . . . . . . . .  135 ~ 1 3  99 -56 95 4 2  
1971-72 . . . . . . . .  111 45 150 a0 4 9 8  

(in tit+ 
mbathb) 

298.96 
LoWI, 

*G. I. P., W i r t  Rard"j . . . . . . . . . .  3B-15 
h h g  . . . . . . . . . . . . . .  52 -76 
! w & k i  . . . . . . . . . . . - . .  3 4 0  
Koratty . . . . . . . . . . . . . .  1 -62 
Coimbatore . . . . . . . . . .  . . 0.25 . 

-3- - ---- 
- %'M 

"This &pactmeat has, hoca).sva, rtq t h c ' b d  p h  d also 
the Managers of the Government of India = % ! ? s W o c d k t d ~ ~  
nicate the expenditure on all the above three main beads year-wise." 

1.3. The proposad expaPsioa of the ex4sting Presaes is stated to be 
baaed on the necessity of bridging the gap between the ysticipated demand 
an4 the existing capacity as assessed in 1968 in respect of : 

( 1 ) General Printing; 
(2) Increased requirements of pob?icatiotls, training pamph-lets md- 

forms re~aircd by the Army Hcadqaarters; 
( 3  1 Hindi Pkinting resulting out of enectnlcnt of the Official 

Languages Act; . 
(4 1 Printing of Scientific journals; 
( 5 )  Increasing demand for forms required by the PSrT kpartment; 

and 
( 6 )  M~nufacMred statEbnery s w h  as EnEnvpes. Registers etc. 

*AaEoding to tbo records produoed io thq Chief Auditor. the figures of Outlry and 
Planning Conimission allocation wcrr as fdlow :- 

o d e ~  AHoat ion by 
F'IMlling 

C4mmindon 
(Rs. in Lkhs) 

1 ~ 7 4 %  . . . . . . . . . . . . .  m a  ma, 
1 . . . . . . . . . . . . . .  198.54 163 .Sd 
t 0 1  . I . .  I .  . . . . . .  2% 00 136 a72 
i . . . . . . . . . . . . . .  124 -36 99 56 

---*--__.__I - -  -. .. 1-1----1-111 - 



1.4. The need for having new presses was based inrtewlia On : 
(1 )  the switch over to Hindi and the gradual increase in Hindi 

work; 
(2)  the contemplated policy of Government to make W s h  also 

as an associated official language beyond 1965 which meant 
that for some years to come everything that is printed in En@h 
may have to be printed both in English and Hindi; 

( 3)  the likely increase in printing demands as a result of the dl 
round development activities of the country. 

1.5. As regards the three new Text Book Presses proposed to be set up 
during the Fourth Five Year Plan, the Chief Controller of Printin and 
Statiomry i n f m c d  the Committce that 'the Chandigarh Press, &sore 
Press and Bhubaneswar Press arc the three presses @uld by West Oennan 
cOovesnment to the Government of India tbro the Ministry of E d ~ t i a o .  "Iff. 'We are only asked to handle these presses. ese presses will print only 
text books for adjoining States of thcse three places. Actually, it is no1 
our project. We are contributing ooly buildings and their da to d l y  

stated as follows : 
K running.'Vn a note submitted to the Committce, the Ministry ad fur(hcr 

"The West G e r m  Government offered to sct up thrce printing pressc\ 
in India for produda school text books. The final agecmcnt was SF 
between the Federal gPublic of Germany and the Government of Indm in 
1967. The three sites eventually selected for locating thew Prejscs arc 
Chandigarh. Bhuhaneswar and Mysarc. 

"Amongst the three projects, the Chandigarh Project is now ulmost 
ready as the building for the Press was available from the Chandigarh 
.4dministration and could be commissioned quickly after some additions 
and aheratiom. 

"According to arrangements arrivcd at with the West German outhori- 
ties, printing machinery and quipment supplied for the Text Book Pmws 
is to bc ctected by the West G Q ~ M  engineers to be sent to India. Onr 
of these cnginecrs arrived at Chandigarh on 30th July, 1971. Another 
engineer for the Process equipment is  expectcd to arrive shortly. It will 
take nearly 8-10 weeks to complete erection of both printing and 
machinery. Due to late arrival of West German erectors, rcschaiu T=' lng of 
the commissioning of the Press from middle of this year to October/Novem- 
ber 1971 has become inevitable. The erection work is continuing. 

'The Text Book Pmscs will print text books an bcbatf of the States in 
which tbey are located as well as neighbourmg Stales. The dministration of 
tbese Pmses will be with the C.C.P.& S. although the hudgct aflocation ctc. 
will be done by the Ministry of Education." 

1.6. n# Committee wanted to know whether. with the rtting up of 
new pnsscs and expansion of the existiq presses duria the Fourth Wvc 
Yea R.o a envisaged. the Governmeat paa would fie in a pition to 
cope with the entire printing work of the Oovernmntnt Departments. Thc 
Ministry replied in the ncgativc. 

1.7. The Committee werc informed during ddcoct &at Hidi  
jobs w e e  being done in the Paridobad and Ring Ropld (New 



Presses and that the available capacity was not enough to m a t  the rquirc- 
ments. , 

1.8. Asked as to whether the aood far printing work in Hindi had been 
d and what steps were being Wen  to augment the Hindi pfinting 
capacity, the Ministry stated in a note subsequently furnished that ~t had 
not bacn possible to assess the quantum of work in Hindi p i i n g  as the 
indentors Wen? not in a position to furnish the same and that steps had 
besn taken to augment the capacity of Hndi printing in the Government of 
India Presses on the basis of approximate assessment as under : 
- -----" ------<- -- 

Hindi printing capacity in PPm 
*cr day NMIE of thc PW -----rT-l-~ ----- Told 

F31Wng ~ddidona? 
- P.. - ------- R q u i d  ---- 
Oovt. of Sndia Preuk. Min~o Road, 
. Hrv Dclhi . . . . . .  120 190 2W 
Govt. of India Press. Faridabad 

1.9. It was stated that the above capacity was king  attained bj, ( i )  
itdding Hindi composing equipments to thc existing presses and (ii) by 
add* additional composing machines to the Ring Road Press, New Delhi. 

1.10. The Committee obscrvcd that sometimes difficulties were ape- 
r i d  in getting parliamentary printing jobs done in time. In this con- 
nwdon the Committee drcw attention to the recommendations of the Esti- 
mates Committee contained in thcii 83rd Repat (Fourth Lok Sabha) and 
wanted to kaow the present arrangements for printing parliamcntary 
etc., the inadequacy thereof and the steps taken to augment the capacit? to 
ensure timely wmplction of parliamentary jobs. In a written reply, the 
Ministry explained the position &us : 

"At p r m t  thc parliament work consists d the lollowin_r :- 
1. Sessional Papers. 
2. Debates of both the Houses--Original Vcr3ion and Sunisarid 

Translated Vrersions/Hindi Versions. 
3. Bills. 
4. Reports of various Committees. 
5. Miscellaneous jobs emanating from the Parliament Secretariats. 

"The approximate total volume of work of all these items comcs to 
RI,m paga in Ebglirh and 77,000 pages in Hindi. At present the 
OoPernment of India F k s ,  Minto Road. is printing ia addition to thc 
% d o ~ I  Papers and somc of the Puliament jobs, regular jobs of other 

such as Gtmtt~ of indh Part I1 md its !ktbi% Gazette 
wmdbwy, Budget Documents, Servioes 1nsttucrions, Air F m  and 



Navy brders, Delhi ~ u e t t e ,  Supreme Court ludg;n:ents, lrJ ha u b e  
of various hfnistries required to be produced on tight time a&u1t8 d~ 
.4s decided by OovernmdlF on the basis of the r60o=n&& 6f( 6; 

q ~ b n  of off-loading further 
this co~mection, it is ahso pointed oat t h M  at the moment due to lack of 
capacity in the Minto Road Ress and to avoid undue delay in the supply 
of printed copies, debates of the two houses in both the versions ai$ the 
H i n l  Synopsis w t a r y  Synopsis of both the Houses are being got 
painted through private printers. In addition to this, s a w  of tbe RepcMP of 
the financial Committees, Indicq of Lok Sabha, Hfndi Bib, Ieumd of 
ParlkFmentary Inhmnation etc. are being got printed through dhet Oaucrn- 
meat of India Pm3es. 

"2. The actual output of the Minto Road Press as 
vious year's performance is 1,20,000 pages in English and 
Hiqii. Recently, a Reprographic Unit consist l~ of 6 1.3 
writers has been added to the Press. On the basis of its atwe'd -ity 
of 1 0  pages per day, this will add to the existing capacity of the Mime 
Road Press about 26,900 pages in Hindi per annun). Taking this also into 
consideration, the total capactty works out to 1,20,000 pages in English and 
57,900 pages in Hindi in the s * ~  Roy# Dcbavo. 

"3. Thus, even with the addition of the Reprogaphic Unit, whlle the 
English settin capacity wiJl cover the requirement of the workload emamit- d iag from P iament, the Hindi capacity falls short by about 20,000 pages 
in royal octavo. The total workload in respect of the Gazette of ]Mia, 
Gazette Extr~ordfnpy printed in this Press is estimated at 14,000 pages in 
En h and 10,000 pages in Hindi. Th: non-classified portion of the 
B P I  docurnellts will be rmgbly 4500 pages in English and 1500 
in &die Since these items will have to he continued in the Mina Ih" oad 
Press partly due to non-availability of capacity in an other Press and 

artly to utilisc the available English capacity, the cnlre Hindi work of 
h i a m e n t  cannot be undertaken in thc Minto Rord R+u. The total 
workload of Parliament jobs, Gazettes, Gamte Extrawdina and Budget 
works out to 99,500 pages in En 'sh and 88.500 pages in F8' ndi. The net 
1-1 in tams d His a d v ,  thnefore, m- to m # y  30,m 
pages in royal octavo. The Misto Road Press should be abk to tocklc 
the mainin  items of the Parliamentary jobs provided the flow is uniform 
throughout d e  year and reamnaMe time is given for executing the jobs. 

"4. In thjs caaaaction, it may be mentioned that tbt ilow of work from 
both the Houses ot the Parliament is not even throu ut the par, 'Ibe 
rush af work is r p m  daring scpsional patiodo, aqraei P ly the Borlget 
Session. ' b e  w o r ~  d the Psdia1~13tltary Coma£qee Reparm, 
Doc-nw, a. arn! m m  syllecierlir dubyt h B@tlpt $mb In rjbw 
o f d r i s . t u x Q t i O g i o r t h c c w o d f i w k a a l ~ , S h a n i r ~ b b s r r r a t  
ddarbtk~~b~adlOrnPdiShCICENnblPtrarEPCIIRWU. Bittit  
p l u u w r d t o l l a p t a k b d t t w n a o d d h a a f  ~~ 

and also the site of the Pnss will become mom ~ l l ~ d l d y . ~  



Faurtb Plan aPoeritbn of 
finttwoyrars01rbPW 
45%. FErawcdUxeLirs 

Pbrnning Commisslos~s 
being Ra. 55.38 Lakks; 

w i t s t  a. atmia, o K .  1 2 2 . ~  - m. m.72 L.u arm- to 
Hit). The Committee noakl, therefwe, like to know h e  ma- for Lhe 
olQw prolpgs in implomclwdloa d Plan scbomw. Tbey, however, bop 
#at t k  departmatat modrllsery would be geared op to reach the PIP, targets 
by having a schemewise conlrol in tho 3*midq years so that tbe prietiafi 
capacity may be augmented by the end of the Plan as expected. 

1.12. Th Cummiitee were Wormed &at even wah the setliiq r q  of new 
presses and expanbion of tho existing ones during Ihe Fvrth Pba period tbe 
Government of India Prewes would nut be in a positioa to meet lbe prinfhg 
requireinents fu111j. ?'he Com&ee bav: &ah with thc qucstiotl of irn- 
proving the performance of the Presce~ in ;he fellowing section of thi. Repvrf. 
In order to have an optimum ntilisalpHon of the exisling clpacitv. the Com- 
rniHcc would also like .o orge Government to consider the ptrsibifity d 
introduciug additional shifl in dl the Presscr ensuring a,aElabil~l~ of sufficient 
trained operators. 

1.13. The existing Hindi printing cappcit? ir onlv 275 pazes per da? 
n hi& uppears to be Car t l~o  inadqnale. It  is surprisin= thu! Covcmmmt 
are unable to ascss the qmntum d work of Hindi priniing as the indentor< 
ure zfntcd to be not in a position ;o furni~h the rdcvant stalirtics. in tbe 
3bPeewc of wch an osscwnent the contemp:a rd additional coprcitv of 375 
pages per d q  was being done on an ad-hut ba+. The ('nrnxiftee desire 
that the difficul~ies explained in thi5 n w r d  should be looked into and a 
resliatic rrsmsment mdde d the reqairt&ents for printing in Hindi so &mi 
printing facilities can be aap,lneuted accordin* and in time. 

1.14. The Committee note that following the recomntcndutions of the 
FMimates Carmnittt?c, steps arc being taken to off-load m n - P P r l i t a r !  
items of work from the MiMo Road Prew to enable it to mMe the PsrJia- 
mentuy jobs mow dfedvdy. However, Ibc Committee rrodd lihe to hc 
iafomred of the tnqet date fixed to oebieve thh objective. The Cornmilfee 
desire lbat depedencc on outside Government b . w  and private pm\% 
to ge! Parkwntary  jobs (including Parliatnentary debatm) printed should 
k eliminated as carlv m pomible. Tbey *re, bowever, concernrd to learn 
that even with tbe addition of the Rqmgmphk Unit at the Winto Road 
Press tk Hiadi crrpocitv hUs short of requirement bv 20.000 paps  in m\d 
o-vo. The Comm&fee bop  tbat the Hindi capacitv of the three Govern- 
ment of I d &  Pmsm in the Ddhi complex mold be suitably augmented 
before long. 

1.16. Tbo Committee Ind (bsl the debrtes in Lok Sabha and Rajva BbhP 
(Origbd and Translated vedan) arc being got printed from on* prrsses, 



The p d d q  d odgbd version a w l  trrrnsinted m i o n  of deWa hkW 
and a id lLIOnthF on .I! a-e. Tke Committee mdrmbmd tbrt sglre 
years ago rrben the Parltrmeataq D e w  were b d q  p r h d  h Gcmm- 
nrenl d Iadh h.ess,  into R& New Dcihl, the Do- d to be ptbkd 
within ten days. Thc Committee are d d a a t  tbd if tbe ccqrrdty 1. Mhdr, 
R d  Press is usred exclusively for pclriiParenbuy 'worL, as it b .KM1 t8, it 
shouM be possibk to print debates withh ten days and with ex- d 
&ort brim them out within a week or lecps in the interest 04 giving w&kr 
pubiicity to authentic version af debates. 

1.17. The Committee aitacb importance to the above rcclommendpk~s 
and would like to know within tbree oroaths from Cowranrent c o m t c  
mvsuns taken in implementation innd rt.lislrtion d these ob@wtives. 

Production perfonn(~lce 
Capacity ~ n d  out-fur11 

A irdif Pwagrcrpli 
1.18. The annual printing capacity of thc Prcsscs as estimated by the 

Technical Officers of the Department in March, 1968 on the basis d 1 .X. 
shifts per day and the actual out-turn during thc last 5 p a r s  is compared 
below ;- 

1. K. S. Roy Road, 
Cdcu11a . . . . 

2. s* .. .. 
3. Rashtrapti Bhavan 

NewDelhi.. .. 

4. Al*h . . . . 
5. Minro R d .  Neu 

Ddhi . . . . 

(No. o f  ln~pmsions  in Crons) 



__ . ._.._.I._.-___-.-.____~-----.--- -. ---.--- 
12, Coimbatore . . 8 -14 3 -94 4-29 3.33 2.87 2.99 Capafity on 

single shift 
basis 

13. Koratty . . . . 4 .02 0 4 5  :! .45 2 6 7  2 QS Capacity o n  
single hhift 
basis. Pro- 
duction sta- 
ted from 
Oct 1966. 

14. Ring Road, N e w  
&lhi . . . . No1 available . . . . . . I a4 N d e u s  

product ion 
commennd 
on 15th Ap-- 
ril, 1969. 

___._-.I__-- --- 
kt will bc seen from above that tbc actual output in rcspect of the 

Ncw Delhi (Minto Road), Naslk Roed, Santragachi and Coinbatore. 
P ~ s s c r  was far below the annual printing capacity assessed by the 
Tmhnical Olficcrs. It was also noticed in Audit that at Simla, Aligarh, 
Kilo?cheri and Faridabad Presses, various machines remained idle for 
considerable periods becausc of mechanical defects, want of paper and 
sparcs and absence of operators. thcreby causing heavv shortfall in pro, 
duction. 

The Ministry have stated (December, 1970) as follows :- 
". . . . . .The capacity a? worked out in 1968 couM at best bc regarded' 

it+ approximation against which the actual output shoukt be measured. The 
deh ina t ion  of capacity of a Press is an intricate prarrss. i n ~ l v i n g  
scvetal variabk factors. The exercise done in 1968 shouki be viewed as 
thc tirst serious attempt to assess the capacity of the Prcws which *auld 
he subjcct to revision on thc basis of data generated in the Presser, rather 
than as a rigid yardstick merely to measure their pcrformancc." 

In para 2.33 of their Sixty-Third Report (Third Ld- Sabha-Novcm- 
k r .  19661, the Public Accounts Committee had stressed the nead for 
serious attention being given to the task of laying down a uniform a& 
scicntifx method of working out the installed capacity and its actual utili- 
sation in the various Government Presses with a view to having an effec- 
tivc control over their working a d  utilisation of the capacity. 

The action taken by the Gowrnmcnt in this direction which was 
intimated to the C o m t t e c  in November. 1967. nnd the progress made so, 
far, is indjcat& helaw :- 

- -  .-. - -. ---- ---- - - - -- - -- - - - - ----- 
Action tahcn Prrrent p c w ~ i o n  - - -- "_ ___- -_ ____ l_l____.____C-II 

4 tenurtivcbnnula~rskin~~cs;lcd agatnu On the b s i z  of the tenratnr f~mnula 
the m e c h a n ~  cfficwnq of tk ruious ma- m s a n  data w a s  adkctcd and thc mted 
china insmiled. cppscrty of the mrious Rrsvs a.c ptwn 

in the tabk of sub-para (11 above ww 
worked out h! the Techntcal Officrfi 
(March. 1968) -. -.- - - - 



-.~. . ---- -. - - - - - --. --.. 
Action taken Present position 

- I - - _ .  - - 
(b) Sta!istics iibout the actual output or various A Productivity Cell has bcen set up in 

machines was being ~ollected and the data Septcmbcr. 1970 to take up the evaluation 
would be analysed and correlated to arrive of the performance lcvcl and determination 
ar lh: f ind  formula on ihe basis of which in- of capacity of the Presxs. 
stalled capacity could be worked out. For 
the evaluation of dsta a Proluciivity Statis- 
tical Cell in the Oficc of Chief Controllcr. 
Printing and Stationery was proposcd 10 bc 
sct up. 

{c) A dutaiird survey of Go\crnmcnt of lndia Goucrnmcnt have accepted ~ h c  I C C C r l i -  

Press. Faridsbnd was proposed to be con- mendations of thc National I ' r c  ( ' I  c r i \  
ducrcd through National Productivity Cou- Council contained in Ihcir rrrc I :  c Ma).  
ncil. .X tcmi of Ofiicxs was to hc deputcd to 1969 . According to Productivity Cc unc~l. 
the spcialists of the National Productivity implementation o f  t l~c  \wii  us ~ i ~ c  n nwi- 
C,uncil as u:~dersru.iy. Thc\e ofticcrj would dations will ~educc cc'st of prcc'~ ciic 11 I)! 
til;rc>frcr c.rnduct a \\.ark study of other 45 -57 ,  rcsiilting i n  an annual u \ i n g  c ' l  
GJVC:-n,xnt o f  India Presscs. Its. 42 Iakhs. 

Detailed stuclic:. in rcspcct IJhc~fir 
IAbo P rw.  Drlhi and t t~c  J ( . I I ~ I \  I ri.t\. 
Aligarh arc prclpcrscd to tw $akin 1.p in J.!r.- 
ilury, 1971. 

. . ........ ..... .... -- -- . . . .- .- . . . . . . .  

[Subparupraph ? ( A )  c ~ f  paragraph 74. Rcport of t l ~ c  Comptrvllcr ; L I I ~  
Auditor G~.ncrnl (Civil ') Icvr thc !car I Oh9-3i)f 

1.19. Thc details nf actual outturn of the Presses dur inp r h  ;, : ~ r  
1970-71 as furnished by the hlini,try arc given below : 
. . ..... .. ...................... 

. . . .  K. S. Roy  Raad. Calcutta 
Simla . . . . . . . . . .  
K ~ h ! r ~ p a l t  B!i;l\a~\, NCII k l h i  . . 
Aliprh . . . . . . . .  
Minto KoaJ, New Dclhi . . . .  

. . . .  Templc Str?.x. Calcutta 
Nilokhcri . . . . . . . .  
Natik Road . . . . . . . .  
FariJahad . . . . . . . .  
Santragachi . . . . . . . .  
Gnngtok . . . . . .  
Coirnb3tors . . . . . .  
Komtty . . . . . . . .  
Ring Ro23, N e w  Ddhi . . 

1.20. Accordinr to the verification done by the Chief Auditor. Nc\\ 
Dclhi, chc ;lc:uai ficurcs of outpl~t in thc Aliparh ilnd Temple Stre<'. 
Calcutta Presscs wcrc 14.38 crore impre%sions and 7.42 crorc ~rnpresrion\ 
rcspectivciy. 



1.21. The Committee desired to know why the actual output in the 
Minto Road (New Delhi), Nasik Road, Santragachi and Coimbatore 
Presses during the past six years upto the end of 1970-71 was persistently 
far below their capacity as assessed in 1968 and what steps were being 
taken to improve the situation. In reply, the Ministry intimated the fol- 
lowing in a note submitted to the Committee :- 

"The annual printing capacity of Presses as assessed in 1968 was 
based fntcw&a on certain assumptions regarding machine hours available 
for production, make-rcady timc, etc. as shown below :- 
-. ~. _ -_ _ -. . .._ _ .- 

C, .  I .  P. Make-ready time Machine houn available for 
production _--- - -  __- _ _ 

Minto Road, New Delhi . . . . 30 X 1700 hours for d a y  shirt and 1 S(X1 
Natik . . . . . . . . 25 9', hours for night shift after allwing 
Santragachi . . .  , .  Is:, for daily and wveekl) machine 
Coimhatore . .  . .  . .  25". cleaning time. absenteeism and 

rlaahanicalielactnd stoppgaycls 
- .. - . . . ..- 

"An analysis of the production data of the Presses for 1970-71 has 
revcaled the position as under : 

Mint0 Road, a Y t * ~ *  Ddhj : The proportion of make-ready time was as 
high as 59'.1 . Thc total machine hours availablc for production were 
1 JX l for  the tlav ~hi f t  and 1704 for the nieht shift. A pcculiar feature 
of this Press is that i t  ha.; to hmilc mirstl) \hart-run iobs as nil1 be seen 
from thc hrcak-up givcn k lou  : 

"'The pcrccnlapc of mahc-r~.dv timr i, h w n d  t o  ht. high, rr iult in~ in 
rcduccd machinc running tirnc. and lawcr output. Further. rhc rnash~n~,  cannot run 111 high spcztl in wch short runs. tvllich :)pain affect.; ot~tput. 

. , 
I hc proptmion of makc-rcxh llmc n;t> I IL high a, 3 S . h C ,  . T h e  rotJl machinc hourz i~v;iilablc for  prt~luction werc 1326 for tht. da! >hift irnd 

12 14 tor thc nigh! \hifr ( 1 9 0  ;md 1720 rcspctisely 3ccor~ii11~ 10 \.criil- 
cation <tine b) thc Chicf :\rltliror. Veu IXihi t .  For h~, lL  u o r k .  rh;, hrrnh- 

['f 1 1 h  \\.it4 ;I4 l l l l d ~ ~  : 



Thc proportion of short-run jobs was high. 

Goverament of India Press, Santraguchi 
The proportion of jobs upto 500 copies was 41.3% in case of Registers. 

and 38.8% in case of forms. The make-ready time was higher 17..5% 
(15.7% according to verification done by the Chief Auditor, New Delhi)- 
and machine running tihnc lower. The total machine hours available 
for production were 1060 (1016 according to the verification done by 
the Chief Auditor, New Delhi) for the day shift and 946 for the night 
shift. 

Government of Inciio Press Coirnbntore 
The outturn in this Press rose during 1970-71 to 3.69 crore impres- 

sions. The number of forms and the make-ready time were lower and 
the running time higher. The total machine hours available for produc- 
tion were 1431. 

"A regular ana3ysis d the production data generated in the Presses 
is being made and the Managers of the Presses have bcen asked to take 
steps to reduce stoppages and to raise productivity." 

1.22. Asked to indicate the specific reasons for the deterioration in 
the performance of the Temple Street, Calcutta Press durin 1970-71 
when compared to that of 1969-70, the Ministry stated &at, %ere 
appears to be some d~sctepancy and a refercncc has bcen made to the 
Press for elucidation." 

1.23. According to the Audit para the annual printing capacity of the 
Ring Road, New Dehi Press was not available. The Committee, there- 
fore, enquired whether the capacity of the Press had been assessed. The 
Ministry submitted : "The question of formulation of a uniform and more 
scientific basis for the assessment of capacity of the presses is already 
under consideration. Pending finalisation of the matter, thc capacity of 
the Government of India Press, Ring Road, New Delhi has not been 
assessed. A more reliable assessment can be made after the introduction 
of the second shift for which recruitment has been undertaken." 

1.24. Elaborating on the lines on which the capacity of the Presses 
could be fixed realistically and the performance assessed, the Secretary 
deposed : "The capacity has to be assessed in terms of different processes. 
First, there is the setting of the types. then there is the production of proof, 
then proof correction and then there is the running off of the copies. Now 
when you say printing capacity, the two main items would be setting the 
types and running the copies. If you want two jobs, each of 500 capies. 
the work involved would be very much more than having one document 
with a thoutiand copies. The capacity or the printing machines taken by 
itself is not a correct complete criterion for executing jobs as it will also 
depend upon tbe extent of load, cost on the setting up of the types and 
other processes. . . . Bridy, I would like to submit that we are having the 
matter under examination as to what would be a practkal and helpful way 
of settin& the wrms as a basis against which we can c ~ m p a ~ c  the parfonn- 
ante. Ooe way is to have a time series LC,, whether we an doing thia 
year Iwtter than we did last year, but if you compare it a ainst a fixed 
figure, which doer n n  take into account the change in the c t u m  d the 



job, tbat would not be adequate. We feel that andher way of -Par- 
ing the petformance would by way of costing, that is to say you measure 
in terms of money, the value of the work done in all the &par-% 
because money is a common denominator gnd you can apply it to every 
job. One requirement for that is to convert all the customer relations 
into commercial relations so that we prepare bills, we prepare costing jobs, 
and so on for every customer and that is in the process of being done." 

1.25. The Committee desired to have details of jobs which remained 
in arrears over a period of one year and above. The resswise details aJ 
-- ---- 

J on 30 July, 1971, furnished by the Ministry are repr uced below :- ---- __ ---- - 
1 .  GIP.. Coimbaton . . . . . . . . . . . . .  162 
2. OIP.. Minto Road, New Delhi . . . . . . . . . .  36 
3. GIP., Ring Road, New Ddhi . . . . . . . . . .  Nil 
4. d P . ,  Gangtdr . . . . . . . . . . . . . .  6 
5. GIP.. Temple St rcet. Calcuna . . . . . . . . . .  1 68 
6. GIP., Aligarh . . . . . . . . . . . . . .  1177 
7. GIP., Nilokheri . . . . . . . . . .  . . . . 60 
8. GIP., Faridabad . . . . . . . . . . . . . .  1 82 
9. GIP.. Kontty . . . . . . . . . . . . . .  21 

10. GlP..%ntragachi . . . . . . . . . . . . . .  248 
11. GlP.. Simh . . . . . . . . . . . . . . . .  73 
12. GIP., Rashtrapati Bhaxan, New Delhi . . . . . . . .  I 
13. GIP., K. S. Roy Road. Calcutta . . . . . . . . . .  249 
14. GIP.. Nasik . . . . . . . . . . . . . . . .  436. 

Total . 2819 - - - -- - --- -- - 
1.26. The Ministry attributed the delay in execution of printing jobs 

bl the Prcsws to the following reasons :- 
(i)  Non-return of proof by the indentorr in time and asking for 

more than one proof; 
(ii) l'nreali\tic time schedule indicated for proof and printed 

copies in the case of voluminous jobs: 
(iii) Over-riding prioritly given to urpnt and important jobs: 
(iv) Timed publications and periodical\ at particuhr p in t  of 

time inten1enc and acquire over-riding priority: further the 
volumc varies from issue to kuue; 

( v )  Certain job$ contllin very heavy composing md marginal 
printing and binding thus causing imbalance; 

(vi) Non-availability of special characters and tip; 
(viii Non-availability of paper and binding materials. Thc P&S 

Department has been affwlcd due to acute shortage of paper 
for the past nearly 2 years which has resulted in a large 
number of jobs being delayed with chain reaction. 

'According lo the obcrrvauons tuuccl by t k  Chuf Audrtor. NEW Eelh~ rcj rbe Chnf 
Controllar of Pnnttnp 6;: Stat~oncry. the jobs wnd~ng for mom than rne e a r  o\ m 
13-6-71 in OW., Naxrk were :fi follows :- 

Fomn Wing . . . . . . . . . . .  520 . . . . . . . .  Main L P. L. Wing 221 --. -- 
74 1 - -. -- - 



1.27. During evidence the Committee enquired whether there was not 
any imbalance between the composing and printing which kept she press- 
idle resulting in lesser outturn. In reply, it was stated : "By bnd large, 
the capacity of a printing press will depend mostly on the composing 
capacity. As soon as the matter is composed, it would be printed. We 
only print jobs entrusted to us. We do not have any standing matter as 
such in most of the presses. So unless the composition is complete, 
printing ,machines will have to remain idle. . . .There is reason for keeping 
the machine idle for one hour or half an hour. Suppose we have to print 
a book containing 100 pages, 40 pages of that book are ready as correc- 
tions have been carried out. These have been put on the machine. We 
expect another 20 pages or 30 pages which may be ready within half an 
hour or 40 minutes. During that period we cannot put another work on 
that machine since formes will, have to be lifted. This has been h a p p y  
ing ih Delhi. Faridabad and now would happen in the Ring Road Press. 
Further, whenever a priority job came, the matter already composed 
have to be dismanteled for it was difficult to take out the composed 
matter in book printing. It was further stated that some of the presses, 
especially in Delhi. Faridabad and Ring Road were having most of the 
work of priority nature. 

1.28. On being asked whethcr it was not possible to avoid the press 
being kept idle because of the delay in the return of the proof of a matter 
already composed. by feeding the machine in the n~canwhils by some ste- 
reotype jobs such as forms etc. the Secretary stated that "this i? ccrtainly 
something to be examined. But the difficulty is that i t  is only certain 
presses which arc spccialisinp in printing form\. Actuallv, forms are 
mostly done in four presses. this work is not normaly available in othcr 
presses. But we certainh can consider whether wc could not rcccrvc this 
as something \\hich can he fed on at idlc time." 

1.29. According to  Audit. the shortfir11 in  production in thc Simla, 
Aligarh. Nilokheri and Faridabad Prcsscs \\as duc to various machines 
remaining idlc for considerable periods. The \tiltcmcnt belcu shows the 
neriods and reason5 for which the rnachincc in thc4c Prewc remained 
idle : 



1 - 
3. 

4. 

5.  

6. 

7. 

8. 

9. 

10. 

11. 

I t .  

2 3 4 5 ------ - 
Allgarh 10 1,890 hours For want of paper. 

Simla I2 4,064 hours For want of operatives. 

Simla 6 967 hours For want of paper. 

Farida bad 40 36.183 hours For want of operatives. 

Do. 1 1 l months Accident. 

Do. 1 10 months Accrdent. 

Do. 1 2months Accident. 

Nilok heri 1 8 months1 Mechanical defer t 

Do. 12 5.964 hours For want of operatives. 

Do. I 1st spell-4 months Mechanical defccf. 
2nd spell-3months 

1.30. According to the information furnished by the Ministry, there were 
instamas of machines remaining idle in other presaes as well. The foilowing 
table brings out the position : 

S Name of Precs Name and number Date from Reasr ns for 
No. of machrncs whrch ldhng 

ldllng 
-. - - - - - - -" - - -- - -- - - -- - - 

J Manto Road, P r ~ n t ~ n g  Machine N o  U 1-9-1966 Mechanical defect. 
Ncw Delh  Falcon 

Origtnal Hedel-berg 3-6-1967 Motor and starter 
C ylini!rr Printing out of order and 

Moch~nc No. 5889 i, nos  reported 
to be beyond re- 
pair5. Actirn for 
prcctrring new 
n> itor and s!arter 
ini:iattxl, 

3. Rsshtrapwi Clundlcr & Prrce platen 22-5-196Ii Part\ hrcken 
Bhavnn. Printing Machine 
Ncw Dclhi. 

4 .  .San~agnch/ Automafic Vclmarts 
J~hanisherg Printing ZP-IC-1968 Fizc!i:ca! defect*. 
Machine No. 9 

According to the vcrificatian done by the Chief Auditor. the correct dam 
from which w h i n e s  remained idle in the Sntragachi Press is 3-10-1968. 
Further. the instances given by the Ministry indicate those instances only 
where mnchincs remained idle for about 3 years. Other cases have not been 
given. 

1.31. In a note submitted to the Committee. the Ministry explained the 
eflorts made to have the air compressor at the Aligarh Press repaired and tho 
present arrangement for repairs of machines in various presses as Follows :- 



"'Action for procurement of a new Air Compressm Pump WW W t s d  
by the Government of India Press, 7 h in the year 1964, but it did not 
materialise due to acute shar of oreign exchange and non.av@lability 
from staclists/suppliers within% cuuntry. Eflorts were then mads to h.w 
it repaired in the Mechanical Branch of the Press but to no avail. Side by 
side reference was made to all the sister Presses to find out i£ wy wdd 
spare one Air Compressor Pump for the Press. The Presses were unable 
to spare any Air Compressor Pump. Thereafter a dummy call was issued 
on 24-4-68. k o  rcsponse was, however, received from indigenous suppliers. 
Subsequently, the original suppliers of the machines were contacted to give 
full details of the Air Compressor h m  to enable procurement from abroad. 
Tbe firm, however. oRered to repair t R  old pump and also offered a new 
pump at rt cost of Rs. 5,750 plus incidental charges." 

"The existing compressor pump was sent on 1-1 1-68 to the suppliers for 
obtaining a repairs estimate. On receipt of firm estimate. necessary sanction 
to its repairs was issued on 18-3-69 and order for repairs placed on the firm 
on 20-3-69." 

"Administrative approval of Government to the purchase of a new pump 
was accorded on 27-5-69 whicb was received in the press on 7 6 6 9 .  
Supply orders were p l d  on 18-6-69 but the firm infonned that the pump 
available kith them had been sold out." 

"The pump was returned by the firm on 11-5-70 after repairs b\lt it did 
not work properly and again had to be sent to the firm on 25-1 1-70. It has 
not been reselved back so far." 

"Efforts to purchase a new pump from indigenous source are bein made 
m d  as soon 3s the tenders are rprtved the purchase will be finalisdf*' 

"The maintenance of Printing Machines is being done by the Mechani- 
cal Branch of the Presses concerned. Repairs to Electrical equipmrsQ an, 
however, being looked after by the C.P.W.D. Since Air Comprwmr Pomp 
is a special equipment with uhich neither the Presscs nor the C.P.W.D. are 
fully conversant, it5 repairs have to be attended to by thc suppliers of tbc 
machines." 

1.32. During cvidence thc Committee enquired whether the Department 
had adequate repairs faciliues, the Secretary, Ministry of Works and Housing 
replied in the negative and contmucd: "This is one of the points which was 
referred to in a report b] thc expert team which went into the working of 
tbc presses. They said that thcre should be a c m i n  amount of expertise 
attached to the Chief Controller who w m  help in this re~pect. h h  an 
arrangement does not exist, but this is one of tbc points under considcratian. 
It is certainlv an important matter. We are yet to eonaidtr that" 

1.33. The Committee appointed by G o v c r m n t  in October, 1959 to go 
mU, the question of lmprovemcnt in Qualit). and Economy in Proddon 
in the G < w m m t  RCsMKs made inter aliGl d# following r-m 
in their report sahmitted in April, 1960 :- 

"To reduce stoppaw of machines to an nbrdutc miahaom, the (h@- 
mittce would recommend the immediate augmentation of thc e%btine 
Mechanical Branches in an t& Gowrnmcat of lndia Rtrrcl urd lbe rum- 
Ilfjtuticm d them into sclfcontaiaad efecblcrl-- aatfl - il 



.&odd be possible to carry oat dl repairs except those which require qcch- 
l i d  engineering ascristaas." 

1.34. Asked as to what action was taken on the above recornme:- 
.the Ministry stated that "the Wef Cunt rok  has already agreed to the 
need for a cell d expertise in his o5ce and aecessary proposals are being 
submitted by him to Government." 

1.35. Asked about the extent of loss of oduction suffered on account 
of the non-functioning of the machines, the Id= nistry stated that no evaluation 
of the lass of reduction due to idling of machines was clone in the case of R Minto Road ( ew Delhi), Gangtok, Rashtrapati Bhavan (New Delhi) and 
Santragachi Presses as the operatives working on tbose machioes were 
invariably put to other productive work as long as the machines remained 
idle. As for the other presses the Ministry estimated the 1- of production 
that would have been obtained but for rhe idling of the machines as bebw : 

Elmla 

Por wan1 of optrativer 

For want of paper . 
Al@rh 

For mrhnnical d c k m  

For want o f  mp:r . 
Nil& Leri 

Far mechanicid defects 

\-atlvcs Far wsnr of np,, 

Faridabd 

For want of opcratlves 

On account o f  ncctdents 

1.36. Observing that want of paper also contributed to the machines 
rem.rinmg idle for long periods, the Comrn~ttce cnquired whether it was not 

,possible to meet the shortage of paper and biding material experienced in 
some pnsaes by diverting the surplus stocks available with the others. In 
this connection the Committee drew attention of the witness to subpara 
6(i)(b) of the Audit paragraph. that a small unit had been set up recently 
to review the working of the presses and a e d :  "We have also recently 
lnstitutcd a monthly re from each press h c h  ahom the arrears of jobs, 
the rtcrck of paper he1 $" and so on. We hope it win enable us to take action 
on these lines." He further stated: "We hope to have a monthly rcview of 
this which will also enable us to effcct improvements and to e f k C  pabaps, 
transfer of staff from one press where it is in surplus to another press where 
it is in short spppIy." 

1.37. In a note subseqrmtly fmnishcd, tbe Ministry stated tbat the fol- 
lowing steps bad been taken to ensurc tbat output did not suffer for want d 
Papa and opera* 



"The question of non-availability of paper has been taken ry, with tht: 
Ministry of Industrial Development and also with the to ensurd, 
regular and prompt supply of paper from the miUs." 

"AS regards operatives, it is expected that they will be available in time 
(1) after completion of training under the Apprentices Act or Recruitment 
through Employment Exchange, ( 2 )  by transfer of eligible operatives from 
sister resses and (3) by altering suitably the eligibility criteria for Promo- R tion w ere posts are filled by promotion." 

1.38. On being pointed out that machines in the Faridabad Press had 
to remain idle for as long as 36,183 hours for want of operatives, the Chief 
Controller of Stationery and Printing explained that there was delay in 
getting financial sanction for the staff required for the second shift, with the 
result that commissionin of the second shift was delayed. There was also 
dificulty in getting ~ i n &  operatives. The matter was further explained in 
a note subsequently furnished to the Committee as under: 

-mt upon the decision of the Government to transfer printing 
of Gazette of India from the Government of India Press at New Delhi and 
Simla to the Government of India Press, Faridabad, it was decided at an 
inter-Ministerial meeting on 28-9-62 that the printing capacity of the 
Government of India Press, Faridabad. should be augmented to cope with 
the additional work involved by running more machines in the second shifi 
of the Press. Accordingly a proposal for additional staff for running addi- 
tional machines was mooted in November, 1962. Thereafter. the proposal 
was considersd by thc Ministry in consultation with the Ministry of Finance 
with refcrcncc to the Budget allocations and sanction for 339 additional 
posts was issued on 18-3-63. and 10-4-63. The press started making 
recruitment but in certain cases thc posts remained unfillcd for more than 
6 months on account of non-availability of cxlpericnccd hank uithin 
the Press/through Employment Exchanees. 'Thus 52 o f  these posts came 
within the purview of Ministry of Home Affairs Stantlinp Orders con- 
tained in their O.M. dated 10-2-64 under which the posts which had remained 
unfilled for more than 6 months were treated as lapsed. According to Audit 
however, the Chief Auditor, New Delhi has issued the following obscnfation 
to the C.C.P.S. : "Efforts were made in respect of 7 posts onlv and for whnt 
of suitable candidates etc. the posts could not be filled in. me remaining 
45 post< were not required to be filled in as necessity to fill them W;II; nor 
fell for want of work till June. 1964." 

" n e  matter was again taken up for revival of the I* pis md 
~ = r n n l e n t  sanction for the revival of I X  posts was ksued in April. 1965. 
In November. 1965 a proposal was again moorod for creation of additional 
177 Pose including the lgpsed posts in order to run the sw-ond shift to the 
extent of 80% of its capacity. Government sanction was r e e i v d  p i c e m  J 
a* od!' in July, 1966 all the required posts were sanctioned. nc Press thus 
started functioning in tbe second shift to the extent of mq of ib capacity 
which is normal in Nwmber, 1966." 

1.39. Asked when the second shift in the Faridahd Press was schcdukd 
to commence and when it actually commenced, the Ministry stated that there 
was no hard and h t  date prescribed for running the press in the second 
shift, which could ody commence after the additiannl staff has been sanc- 
tioned and the rquisite personnel have been recruited rtml put in position. 
The decision taken in September, 1962 to run mow mncbines in the ticcod 



shift did not relate to the full second shift which according to the nonnaI 
practice in the Department was to the extent of 80% of the machines and 
full second shift to the extent of 80% capacity was started in Novtmber, 
1966. 

1.40. The Committee put it to the witness whether steps were not taken 
to ensure that the required st& was available simultaneously with the iQ~tal- 
lation of machines. He replied that "in printing trade, this particular type of 
people are not available at short notice and particularly for Hindi we had to 
go right upto U.P. and Madhya Pradesh in order to get people." 

1.41. When enquired whether there was any scheme lor training opera- 
tives elc., the Secretary stated : "In fact, we have realised that it is necessary 
for us now to set up our own training arrangements and we are devoting 
our attention to that and to anticipate our requirements of trained person- 
nel and set up training arrangements to train ncw workers and upgrade the 
existing ones." 

1.42. In a note subsequently furnished to the Committee, ihe Ministry 
informed that "in addition to the facilities available in the Regional Schools 
of Printing, facilities are available at a few Industrial Training Institutes for 
training Printers and Compositors in English and Hindi." 

1.43. Observing that a productivity cell was set up by Government 
~n September, 1970, to take up the evaluation of the performance level wd 
dctcrmination of capacity of the press. the Committee enquired about the 
p r o g r w  made by the ccli and when it was expected to dctsrn~irx the instal- 
lctf capacity of the presses on a uniform and ~cientific basis. I n  a written 
reply. the Ministry stated ;I\ below : 

"A proposal for setting up a Cell ~n the Headquarters Officc to evaluate 
and analyse the production d m  generated in the Presses was initially made 
in October, 1966. Another proposal for a work study of selected Presses by 
t h i  Nationill Productiviq Counctl \\a4 already under conwderation of the 
Government and after examination of the Council's report of Preliminary 
Survey i t  decidrd that the proposed Cell at Headquarters bc enlarged to 
associate oficers with the detailed study to be undertaken by the Council. of 
the Governmcnt of India Press, Faridabad. However. due to lack of speci- 
fic hudpt  provision and after discussions with the Ministry of Finance. 
SL~n~!wned for the p o d 4  could bC issued onlv in Fcbrunlv. 1968." 

"The dficers thus a pointcd. worked with the N.P.C. whose assignment 
at the G.I.P., Farideba 1 was completed and report submitted at the end of 
May, 1969. Further work on the implementation phase was then taken in 
hmJ, i~nd additional staff for the Cell was sanctioticd in J;~nu.iry, 1970. 
I'hc stsil for ttv evaluation work was positioned in Septcnhcr, 1970 and 
the Productivity Cell camc in'o being." 

"lhe Productivity f i l l  is engaged in collecting and allalysing the pro- 
duction returns received from the Presses. with a view to identifying areas 
which cnll for nicasurcs to raise productivity," 

"The Hcadquartclr ORicc instituted in August. 1967 monthly returns in 
~ s p c c t  of four ke sections in B Press-Lino. Mono Keyboard, Mo.no Cast- 
ing and Machine Loom, to obtain reports from Presses. inter dia regarding 
attendance haws, absentveism. machine stoppages. mnning hours and the 



outturn. The returns were not systematically analyged in the Pressas or in 
the Headquarters Office in the past and some R e =  even did not corn P or  submit them regularly. Most of the R a s e s  have now started sen ag 
them regularly and a few who are in arrears have taken steps to clear them:' 

"An analysis of these returns is being made to evaluate the following : 
(i) Absenfeeism : Since absence of a worker disturbs the progress 

of jobs and utilisation of machines, it is necessary to repla te  
leave, pass out and reduce absenteeism to ensure mimmum 
interruption in the execution of work. 

(ii) Pwfortnance oj workers : The performance level is related to 
'Working Timc' which is the difference between attendance 
time and idle time. Idle time is the time when an Operator 
remains idle for reasons beyond his control, e.g., power failure, 
machine breakdown, etc. 

(iii) Utilisatiort of the workers : The ratio of the working time to the 
attendance time is thc measure of utilisation of workers. 

(iv) Idle rime of men and nlachines : The returns providc for par- 
ticulars of idle time stoppages to be furnished under various 
heads-mechanical, electrical, no power, etc. A control on 
idle time is essential to secure higher output. 

(v) G'tilisarion of rnarhines : This is the ratio of the running time 
of a machine to the total (machine) time in ii shift. 

(vi) Efkierq- L e v e l  : Whereas performance level is related to the 
M'orkinp Time, the efficiency level is in terms of total attend- 
ance time." 

"The acerage hourly outturn may be taken as the measure for a w s -  
ment of efficigncy and performance of a Press. The average hourly outturn 
on the basis of Total Attendance hours would be an index of thc efficiency 
of the Press and the average hourly outturn on the basis of working tirw 
would reflect the performance, Attendance time is the timc when the 
worker is insidc the Press for doing productive work. It excludes the timc 
when the worker is on leave and on pass out. The working time denotes 
the period when the worker is at work; as stated above, it excludes idle 
time bqond  workers' control." 

"As for the Machine Room, the prcscribed form of the return provided 
for details to be shown. of make-ready time. running hours, and indirect 
non-mninp hours representing ahsentceism and stoppages. An analvsis 
in respect of absenteeism and utilisation of workers and efficiency level, 
which are based on attendance time, thus cannot be made. The form has, 
bowever, now been suitablv revised. An analysis has also been ma& in 
respect of make-readv time which is a substantid factor in the Machine 
Room." 

"The analysis for 1969-70 and 1970-71 provides the b w  for micas- 
ment of the current performance and also for inter-press comparison (taking 
into account the nature d work dealt with by the Presm). On the bash 
af the reviews made, the Managers d the Resses have bcon a s k d  to take 
mitable remedial steps w k e  caHed for with a v i m  tn oah*ncing the 
production." 



"A continuous systematic revim by the Headquarters Ollie will no 
doubt foster productivity coasciwsneas in the Presses and enable the Head- 
quarters to watch the pcrfonnance. 

"The question regarding fixation of installed capacity is under considera- 
tion." 

1.44. The National Productivity Council which conducted a detailed 
study of the Fairdabad Presb made the follow in^: principal recommendations 
in the Report of May, 1969 : 

" ( 1 )  Methods of work and Time Standards essential for measurement of 
work and setting up production norms. This has been done for all &e 
normal repetitive operations commonly encountered in the Press. 

" ( 2 )  System of Quality Control under an independent division for 
exercising quality control checks. The three specific areas considered signi- 
ficant for maintaining quality of printing are- 

(a )  making and correcting mistakes in the composed matter; 
(b )  correct impsition and proofing before the forme is laid down 

on the printing machine; and 
( c )  general watch over operations in the machine room and bindery. 

"(3)  Prodlrclion Pluming Md Convol System. 
The system evolved is based on estimate of time required to wry out 

different operations connected with an order. The details involve the pre- 
paration of a check list, breaking down of the job into all its technical 
speAfLcations involved preparation of time/material estimates and issue of 
work dockets detailing all instructions necessnr) for the production sections 
in terms of quantity, quality. methods and completion time. The system 
also calls for rcscrvation of capacity of the p r w  after clasifying jobs into 
pr~ority. regular and general; and certain changes in the organisational struc- 
ture of the press. 

"(4) Inwntorp Policy arrd Varier> Reductio~l of certain sizes of paper 
to facilitate prtlduction planning. 

" ( 5 )  I t t c e ~ l i v ~  Schenw designed to motivatc thc employees by the dual 
rewards of individual recognition and material gain in the form of additional 
remuneration. Since inherent in the scheme is tk need for ePcxtivr ~ p e r -  
wsion. smooth flow of work on il continuous basis, removal of bottlenecks 
hampering production and equitable distribution of work, it covers not only 
direct workers, but also indirect workers cng:rgrid in servicing functions to 
direct wrkcrs, the first and middle line supervision upto the levcl of Fore- 
men. clerical staff working in production sections and staff of indirect 
sections like Works Oflice and Production Planning and Control Office. The 
salient features of the Scheme are- 

(a)  Jmpcctive of the performance level of the workers their basic 
wages including nllawanCea stand guaranteed. 

(b) 'Tbe payment of production bonus starts at 50% performance 
level, No bonus is payable for performance below 50% nor 
is tbcre any monetary deduction on this account. 

b ( c )  Boaus is to be paid for sustained averape performance in n 
month and for acceptable standard af quality. 



(d l  The rate of bonus payment is a sin e incentive rate (hourl 
rate) for every hour saved beyond s' 0% and upto 1OQd 
performance and-double the hourly rate £or every hour s a d  
beyond the performance level of 100% and upto 150%. No 
extra bonus is to be paid for performance exceeding 150% 
because an employcc may not be able to maintain that level 
as an average in a month and is apt to injure his physique 
if performance is sustained at such a high level for a long 
trme. 

" ( 6 )  Job Costing Syst~m from the information as part of the production 
planning and control system. It consists of finding out the direct labour 
cost, the direct material cost and the general overhead costs. The direct 
labour cost is to be arrived at by taking the common hourly rate of the 
operators and the time spent bv them according to time standards in per- 
forming the different operations on a lob. The direct material cost is to 
be worked out from the material estimates and the rate of charging cost of 
such material that has gone into the job. The gcneral overhead cost will 
be covered by other expenses not covered by the above two elements. This 
rough and ready method of iob costing offers the additional benefit of fixa- 
tion of sale price of publications also in advance." 

1.45. Asked how far these recommendations have been implemented and 
how much reduction in the cost of production effected as a result thereof, 
the Ministry made the following reply : 

"The implen~entation work split up in phases was started in Faridabad 
by the National Productivity Council towards thc end of July, 1970 and 
thicScontinued upto the end of November, 1970. The phase of the task 
regard~ng delailrn~ tho procedures and designing of forms to be uscd for 
trial working was completed during this period. An outline bringing out 
the salient features of the production  norm^. the ~ncentivc rate and the 
bonus scheme and its operation was spclled out in a pamphlet and circu- 
lated among the workers of thc Faridabad Pre5s through the reco~nised 
LTniion and thc Labour Officer. U'hcn the stage for trial run of the recorn- 
mendations and the systems on thc thop floor came about, the Faridahad 
Presg Workcrs' Union raised the~r opposition, without assiening any cogent 
reasons, duc to which further work on !mplen~cntation could not he pro- 
ceeded with, The matter is now bcforc the Departmental Council of the 
Joint Consultaiive Machinery in accordance with the demand of the Union. 

"Since thc actual implcnlentation of the recommendations of the Council 
could not be carried out, the qucstion of saving or reduction in cost cannot 
be determined now." 

1.46. As for the detailed studies bv National Productivity Council in 
respect of thc Photo Litho Press. Delhi and Forms Press. Aligsrh, the 
Ministrv informed on thc followinj! lines : 

"The Photo Litho Press s[uJv has been takcn up hv the National Pro- 
ductivity Council from June, 1971. The oragrcss wmadc by the Council till 
the end of July. 1971. covers the preliminary survey of all sections of the 
wing and fh_e work sampling and timc studies in the different pre-proem 
and process sections. The qtudies in the rrmaining production  section^ are 
continuing. The work is likctv to he comoleted in Septcrnher. 1971 or 
soon thereafter. Thc Alipah Prcss studv has not k e n  taken UP. T h e  
p w a m m e  is to commcnct this nftcr the Photo Litho Press sttidy ha beon 
comoleted." 



147. According to the information furnished by the Ministry, the total 
expenditure incurred so far an availing of the services of the National 
Productivity Council (including the membership fees of the Fatidabad 
productivity Council for the years 1968-69 to 1970-7 1 ) amounted to Rs. 
1 ,04,160/-. This figure, however, does not include an amount of Rs. 6,OQO 
which the Department has agreed to pay to the Conucil against their demand 
of Rs. 10,000, according to the verification done by the Chief Auditor, 
New Delhi. 

1.48. There L s  been a progresadve decline In tbe nc,wl oottarn ot the 
Calcottn (Temple Street) and the S.ntrPgPcbi Presses daring tbc t h e  years 
d e d  31d M h ,  1971, the mNum in trims of imp- in crores being 
9.20, 8.62 & 7.38 and 13.93, 11.05 & 8.10 rcspedively. Pmltnr as at tbe 
end of Jdy, 1971, jobs nunkriq 168 and 248 respeaf*dy were in nne~rs 
avcr a period of one yeer and above in tbese Presses. The Committee woeld 
l i  l o  knew the them? for the detiorrdlen in tbe perforumme of thest; 
Presscs d tkc steps taken to iraplrsve tbe pesition. 

1.49. Of the 13 Presses exdo New iklsi (w Road) Pnss, tbc "I, actual output of New DdM Uklinto dl, Ndk Rend, SlaQPg.Ebl ad 
Cu'unLalore Presses was comparatively far bdun the aaad printing cam 
asseierscd by tbe Technical Ofticers of the Department in March, 1968. As 
against the tentative capacity in terms of impressions in a m  o l  15.35, 
20.60, 25.07 and 8.11, the output during 1970-71 wu 3.10, 13.78, 8.10 
and 3.69 rtspecitvelp. As many as 436 jobs (741 accordbe to Audit) were 
in arrcam over a period of one year and above as on 30th k l y ,  1W1 at the 
Nesik Press alone. The Committee farther find ibrt a priafiug machine 
remained idle at New Relhi (Minto Road) P r e ~  since September, 1966 due 
to r~cchanical defect and another machine remained idle at Santragachi since 
October, 1968 due to electrical defects. All these go to show &at there has 
not been eJlective control over the working of thew Presses wi th  a rien is 
enwring optimum utnisrtion of the installed capaciQ. The Committee w t e  
that the Manngets of these four P m e s  have been asked "to take steps to 
redace sloppaps and to raise productivity". T k  deps taken and the 
improvement effected thereby may be reported to the Contmittce. The 
Committee further suggest that Govenrmea; s h d d  stud* the position in  
depth in respect of eacb of these Pre~ses. The? should brim od a white 
papcr giving the factual position. the remedial meawres take11 and the watch 
that i* being rxwcised at the headquarten to see that the targe'ed production 
is schkved h t k e  Presm. 

1.50. The Committee am in parlicular concerned about the poor perform- 
ance of the Mlnlo R d  Pnm, the outturn of which was a mew 20C; of the 
capucil) as a- by IheTecLnical Officers d the Department. They see 
no rearan wht WW concerted d o r t s  it sllcwM Rot be powiblc tn  resch ht 
capacity and would like l o  stress that tbe shortcomiinff9 of the Pres* .skiold 
be h t k n d d  to on top pricmh brsrls. Situated as i: is in New M h i  ar a 
short distance from the headquarters it would well act a+ a model fur other 
Government of  In& Pmscc; to emulate. 

1.51. The Committee dm* tbrt  pcnd iq  formulation of a "rmifonn and 
mure scieniffic bash" for tbe apawmen! of c a w c i t ~  of ihc P ~ C P F ,  the ca 
d l v  d the New M U  (R is  Rnd) Pms &mid a f n  be laid down t e n n l b R  
to b v e  mane amparkon  with rbe actual wtput. 

1-52. Tht Cmmitta do not think lhat there exists an ePlediw control 
Wcr .nrllo d jobs In all, job% aggregating 2819 remained in arrears 



over a period of one year and above as oa 30tb July, 1971. AltIwugh w o ~ w  
reasons have been given in gen- the Committee desire that the posttrw 
&odd be examined ia each Press and appropriate remedid meaowes taken 
to ensure that jobs are executed promptly. 

1.53. It is regrettable that a number of madiliaes in tbe various Pressea 
[Aligarh, New Delhi GMinto Road), Gangtok, New Delhi (Rasbtmpati 
Bhavan), Santragachi] are remaining idle over a number of years due to some 
defect or other affecting the output. The Committee hope that these machines 
would be got repaid  without further loss of time. 

1.54. The Committee note (bat a committee appointed by Governnerd 
in 1959 to go into the queaion of improvement in q d t y  nnd economy &I 
production in the Government hases  recommended immediate aagmentadon 
of mechrrnical branches in all the PrPares and the reconstitution of them b 
self-contained electrical-cum-mechaRicaI d t s  where it should be possible 
to carry out all repairs except tbose which required specialbed mgmerbrg 
Pssistance. This recommendation made in the con:ext of tbe need "to rcduce 
stoppage of mpehhe  to the absolute minimum" is stated to be still under 
considcrntion of Government. The Committee would urge Government to 
come'to an early decision in this regenl a9 adnrlrttedly there is a necd to have 
d c i e n t  expertise h i l t  up within the Depwhnent. 

1.55. The Committee learn that drortPffe d paper bas resulted in u h g e  
number of jobs b e i i  delayed and in lower@ of outlsrn. The matter 
requires to be taclded at Govrrument level. Tbe Committee have dealt wifb 
this general question in tbeir 38th Report. 

1.56. Another factor which serioosly alTects the output of the h s w s  is 
want of operatives. &ZcY'' c t h  due to this was 8s; high m15.8% 
at Faridabad Pms. Besides y rn getting the necessary sanction to the 
posts, ILR appeared to have been dttficulty h getting trained men esriaUy 
for Hindi jobs. The Committee hope that the Department woul makc 
deqwta nrPngements for training operatives well In time to mect anticipated . Spec& attenlion should be given to training Hindi opcrnlives 
rise cansidemMe expansion of capacity of Wdi printhg contea- 
plated &ring the Fourth Plan nnd the dlfficnlties bebg experienced in getting 
Hindi operatives for the existing reqoirernents. 

1.57. From the loregoing the Committee are convioced Unt tkerr is need 
for a critical review of the working of the h.essso pakrdicPUy a# Government 
kvd at lneetiags to be attended bv Managers 4 all the Proeses rro (hrf the 
Ewm thot inhibit the prodnction may come to flgW in lime and appropriate 
rcmedd measares taken in a coodnated manner. Tbc Commitlee feel that 
things woald improve only if a m b i l i t y  for prodwing rCrrPlts and 
achhbg taqpts & enforced at all lev& and tbc oqplsrtiua becomes m- 
pemh .ad muh odmted. l[bcre sbollld be a t a ~ k  force 91 headquarters 
toMealYgdattead to tbesborteontagofcreB offbe Precincs. 

138. I t f srudcommcntnrgontbew~of tbcUqwrtmcnf tht the  
f n s b P a c d ~ v o f t k P r e ~ e e s o a a u r H w m a n d ~ c ~ h r a n o t r s  
yet lees Pslcsse& A proddlvity cell fa Ws papac mu ml np mdg in 
Scptembcr. 1970. Tbe ComaMa expect fbat Uda tank wwld be e~ngMed 
cprljr. T L t C w r a S l M a a l s o B e s i r o ! t b d d e ( . l k d ~ a r d l C l r e ~  
ndcrtalrcn t h q b  the Ndbatl CollactlrLooldbetmmpbdrs 
per a :he-boand ~ap.oar a n d q U a w - u p  ulb. blra to d a n c e  
p m k d v i t y .  In tbc wulmhfk: t!w ~rogrrnr of i- at tLe 



remmmendathnsg of the CouncU in respect of F a W b d  Premaad the results 
t b d  may be iatknrldl to them. 

Execution of order in excess of tke indent 
A udit Paragraph 

1.59. An amendment issued by the Superintendiog Engineer, Central 
Gauging Circle, C.W. & P.C., Hyderabad to the Chief Controller of Printing 
and Stationery in June, 1964 for reduction in the number of registers to 
be printed initially, was not communicated to the Coimbatore Press, thereby 
resulting in excess supply as indiacted below : 

Quantity Revised re- Quantity Quantity 
Form No. originally quirement actually excess 

indented supplied supplied -- - - - 
Registen Registers Registers Registers 

CGC-2 6000 150 6000 5850 
3 MWK) 150 6200 6050 
4 50000 500 93h0 8860 
5 6000 1SO hOOO 5850 - 
The excess supply was brought to the notice of the Press by the inden- 

tor in December, 1965 and is valued at Rs. 0.56 lakh (Appronmately). 
In addition to the above-mentioned excess supplies, 39,950 registers 

(from CGC-4) valued at Rs. 0.95 lakh (approximately are still (September, 
1970) with the Press. The Press has proposed (September, 1970 to treat 
these registers as surplus and dispose them as waste paper. In October, 
1970, however, an indent for 500 registers has been received from Superin- 
tending Engineer, Chenab Investigation Circle, Jammu and is awaiting 
execution. 
[Subparagraph 2(B) of paragraph 71. Report of the Controller & Auditor 

Gcneral of India (Civil) lor the venr 1969-70.1 
1.60. Thc Committee wanted to know who was responsible fur the 

non-communication to the Coimbatore Press of the amendment issued by 
the Superintending Engineer, Central Gauging Circle, C.W. &PC.. Hydera- 
bad. reducing the number of registers to be printed for him. The Secretary. 
Work & Housing. told the Committee that '*. . . . . . . . lookina into the cor- 
respondence, it is by no means clear that the Chief Controller of Printing 
and Stationery is responsible for the excess printing. because though the 
cuqtorner claims that an amendment of the order was issued, there i s  no 
evidence of that communication having been received So, at this stage, it 
has not so far been possible to fix the responsibility. As the records avail- 
:hie would show, it would appear that the Department of Printing is not 
~'~sponsiblc." 

1.61. Asked as to what was proposed to be done with the swplus regis- 
ten and whether they could be utilisad elsewhere. the witness s tat~d : 
". . . . . . . . . it was first considenxi whether it might just hr' disposed of 3s 
waste p a p .  But we have had sccoad thoughts about it, and we are nddres- 
cing the Imgntion Departments of the State Governments 3s to whether 
tl~ese forms would be useful to those Departments. These forms relate to 
the assessment a[ the ffow of water in canals and rivers and it is quite possi- 
Me that the Irrigation Departmene of the State Governments would find 
them useful-in which caw we can issue them the forms rather than destroy 



them or dispose of them as waste paper . . . . . . . . we have asked the Chief 
Controller to address the various Government Departo~znts. This particular 
form of register will be meapt to record measurements d flow in rivers, canals 
and so we have asked the Chid Controller to address the Irrigation Dopart- 
rncnlts of ail the State Governn~ents with sample forms to sea whzthcr they 
could be used before destroying them." 

1.62. In a note furnished to the Committee, the Ministry intimated that 
at present 26,870 registers (as detailed below) were lying with the Coimba- 
tore Press : 

Registers 
Wire-Sfitiched 
Loos form% (in term; of Registers) 

2,450 
1 7.000 
7,420 (740 r c ~ m s  which 

will make 7420 registers) 

Tot11 NJ. I1yin3: in r:rm; of regigtrrs or 100 pagcs each 26,870 

1.63. The Ministry further stated that though the Manager had sought 
permission to dispose of these as waste paper, sanction has not yct been 
lssued because these might be required by some other indmtors. 'fie 
Manager has supplid 50 registers to the Executive Engineer. Ladakh 
Division of Central Water and Power Commission on 13-7-70 and 500 
registers to the Superintending Engineer, Canal Investigation Circle, Central 
Water and Power Commission. Jammu on 29-3-7 1 .  

1.W The Committee reffret to find that while the Presws are unable to 
mea Ibe printing requirements of Governme~t in full and in time, jnln nre 
ehecuted far in excess of reqnirements due to lack of ctmdinution betncvn 
the Indenting Departments and the Chid Controller of Prinling and Stn- 
?ionery. Although the Ministry h a s  explained that "at thi, singe it has not 
been possible io fix the responsibilitv" for the overprinting of registers by 
tbe Coimbatorc Press. the Committee fail to undentand how the matter wa5 
not gone into whe~r the elcess wppl> war brought to thc notice of the Press 
by the indentor in December. 1965. The Commitkc would, therefore, like 
to base an c~pliu~iltion for the lapse. 

1.65. The Conunittee arc no1 aware of the eircun~\tincrs tritder which 
excess suppl ies of 39,950 regic;ters (fwm CGC-4 valucd a4 RI. 0.95 lakh 
ecevrnaiated in the Press and could not be diuposcd af till Septemk,  1970. 
Tbe Cornmiltoe may a h  be apprised of the action b k a i  in thr matter and 
fk disposal of thew regb!ers. 

Audit Paragraph 
1.66. f i )  Thc Pre~5 a! Rmg Road. Ncw Dclhi w:is scheduled to tx 

commissioned b! September, 1967. Although nucleu+ prtxlucI1r)n In tkc 
Secret Section ~tilrted on 15th April. 1969, thu Prev, could not Ix. rull! 
commissioned because of thc follouinr! factor\ :- 

( a )  Orden for ccrlain \pare p a r ~  matrices. c!c rtquir~4 for thc 
re-installation of lino machincr trimferrcd from Minto Roii~t  
Pre\s, thmeh indc.ntcd on D.G.S. R: D i n  Novcmhc.r. 106': 
were placed by the latter in March, 1970 The matrich hnvc 
k e n  received but the <pare parts arc still (Lh~cmbcr, 1970) 
awaited. 



Dday in lacing the order for mono machines, The order 
e l  was plac by the D.O.S. & D. in April, 1969 against the indent 

issuad by the gepartment in Noycmbr, 1968. Tho machines 
were received in Janua,ry, 1970 and inspected by June, 1970. . 

Meanwhile, the lino and mono metal valued at Rs. 7.13 lakhs which 
was received in full by 29th November, 1967 againrt :he order placed in 
March, 1967 on priority basis, remainad unused. 

(ii) Because of delay in completion of the building, there was delay 
in installation of 24 printing machines valued at Rs. 25.31 iakhs which were 
received between February, 1968 and October, 1968. After installation, 
the machines were taken over by the Department between April and August, 
1969 

Similarly, 17 binding machines valued at Rs. 6.19 lakhs (representing 
80% payment) which were received between March, 1968 aad Juw, 1968. 
were erected in March/April, 1969 and taken over after inspection during 
August/October, 1969. 
{Sub-paragraph 3 of Paragraph 74, Report of the Comptroller & Auditor 

General (Civil) for the year 1969-70.3 

1.67. The Committee enquired why the Ring Road, New DeUli hers  
coald not be commissiooed in September, 1967 as origidly scheduled and 
whether there was delay in ampletion cj various items of work. In a 
&ailed nate the Ministry informed the & m i n e e  as foUm : 

Q the 

Sombddoywyawaiiatbralayoraofm0~hhmmt8asLcsdtbe 
~ ~ m d e a v P i l r b l c b y t b e s u ~ a f t h e m o c h i a c s t o t b c  
C.C.P. & S. m 15-12-67 ud 14-2-68. After tbe layout of machines 
was finalisad m a top priority basis before it was too late as the walls 
Ctc. 8 e g m g a ~ t b v a r i o t w ~ ~ y e t t o h e W t .  

Caasdqoontly ~ w n t  h.nfber changes were necessitated such as shift- 
ing of some room und partitha walls, etc., ~rmrided earlier in the plan. 
A pian lsboAVlag the putitions etc. was thewftve, prepared and supplied 
to the Centrnl hrblic Works k g w h e n t .  When delay io this connsc- 
tioa and also In connection WI the power wiring was anticipated i t  
was decided &at the Busbar system of eltctric fittinos may be provided 
for coancction to the machiDes. Somc difficulties warr also falt in QIs 
r cpd  a h ,  To ove~comt it was then dccidod to pmvide pol@ at thc 
two ememc 4 s  under the partition walk After the layout plan for 
pipe lines for water supply d w  and cornpressed air connections was 



provided for mono casting machines etc., the floorhg was laid by tho 
contractor." 
1.68, Asked when the Press building was actually compwed. the  ini is- 

try stated that it was difficult to indicate the precise date of completion as 
some minor work was still going on and in the meantime the press building 
ha.; been taken over and the Press has gone into production in 1969. 

1.69. The Chnmittee were info& that the spare parts referred to in 
Sub-para 3 (i) (a) of the Audit Para were received on 19-8-197 1 and physi- 
cally inspected by thc Director of Inspection on 1-12-71 and tqe spates 
could not bc used before final inspection by the D~rector of Inspection. As 
regards thc delay in placing indents for mono machines ref!emd to in sub- 
para 3(i) (b) the Ministry stilted that the administrative approval for the 
procurement of the machines was communicated to the Prcss on 17-6-1968 
and the indent was sent to the D G S D  on 21-1 1-68 after the completion 
d the formalities about foreign exchange, specifications, etc. 

1.70. There were delays in placing orders by the DGSSLU for spare 
parts etc. and mono machincs. It took the DGS&D two years and four 
nlcmths in placing order$ for spare parts, etc.. whilc thcre waq a dehy of 
6 iilonths in placing ordcrs for mono machincs. The Committee desired 
t o  know thc rcasons for thesc delays. 

1.71 Explaining the delay in placing orders for spare parts, ck.. the 
Ilcpartment of Supply stated as nnder : 

'"Ihe period of d a y  amounting to 2 years and 4 months cpn bc 
divided into two parts--(a) from 23-11-67 to I%8-69 and (b) 19-8-69 
to 13-3-70. 

In regard to the period r n e n t d  @st (a) .above althargh the 
indent was initially received on 23- 1 1-67, i t  had w be rehua#l to the 
ladentor as the validity of the DGTD clearance had expired uad the 
Proprietary Article Certbate given was not in tbe opcr form. 'Xhc 
indent was again rsseived o. 2444% a d  although t f f ;  vdidi!y of the 
fweilpl exchange was due to expire oa 22-4-68, a s-bqgk tbnQr uiry - m d  a 26-3-68 and tenders were due fa opeahg on 2%~. 
WrmS quotation, which was wceivud go 2-5-68 was &erred to the 
&vcrnment of India Press, New Dclhi ool 6-5-68 to c d r m  accaptabi- 
tty, with a wpy to cCp&S, New Delhi. No reply Gom the Goimn- 
ment Press was received inspitc of a reminder dntcd 28-5-68. The 
QCP&S, however, *ide his latttr datai 28-5-68 (rcccival ocr 31-5-68) 
giving a refamre to lXX&D k & r  dated 65-68 e d v i  that armpe- 
men& were being made to get the F/E sanction rcvalidatcd for fintiha- 
tion of procarement. In view of the above. although the purchosc 
F s were appfiwad by the compctmt Purchanc ORocrs and 

man= on 22-6-68 the order could not bo placcd. Tbc CCP&S was 
also inibrrned on 15-7-68 with a copy to the Gavmuncht dl India Pnasff. 
New Dclhi. that the indent will hc kcatcd as cffbctivo only aftw thc 
P/E sanction was ohtaincd and intimated to the DGS&D. 

With regard to Ib) above, the intimation regarding rcvalkfation of 
forcign cxchangc sanction upto 19-9-69 was nsccivcd on 19-8-69 vlrlr* 
CCPU later dated 14-8-69. AR thc P/E rcvalidstion intimation had 
not bcen rcceivod, the offer initially received waq allowed to Isp. 
After reccipt d the F/E revalidation sanction tor all prndknl putpanc8, 
the indent hecame effectirc from that date and thereafter a b h  rhr& 



tbnder cnqui was issued on 29-8-69 and tender was due to open on 
1540-69. '% b c s  tender, however, was received on 26.1049. An 
rdvance A/T was placed on 12-11-69 followed by a formal A/T on 
13-3-70. 

From the above, it would that the indent actually became 
d d v c  on the DOSkD with 19-8-69 on which d W  tb 
foreign exchangro revalidation intimation was received. A tenda enquiry 
was issued within 10 days thereafter and the W s  quotation though 
due on 15-10-69 was received on 26-10-69. An advance order was 
placed within a fortnight thereafter. It win, thus, be seen that there 
was no undue delay on the part of thc DGSBiD in placing the order after 
tbe foreign exchange sanction was intimated." 
1.72. As regards the delay in placing orders for mono machines, the 

Department of Supply gave the following reply : 
"At the outset, it may bc mentioned that the estimated value of 

thc indent being over Rs. 30 lahhs, the proposal for the issue of a 
sin& tender enquiry as well as coverage could not be done in the 
DGS&D and required the approval of the Department of Supply. It 
may also be mcntjonwl that the indent did not bear any priority marking 
and in the absenac ad a priority marking it bad to be dealt with as an 
ordinary indcnt . . . . the WS&D took a period of 4.) months for the 
coverage d the indent from its receipt. Of tbe above, a period of 
approx. 3 weeks was made available to the firm for subniission of their 
uotatim. Tho duplicate quotation was forwarded to the indentor on 

33-1-69 and his mtnmcnu were receivrd m 19-2-69. Tbvs a perig 
of approx. 4 week was to the account of the indentor for giving Vis 
comments. Further, approval for negotiation by Finance god the De- 
partment of Su md actual negotiations also took som time. Con- 
sidering aU the 3% c it can be said dtat the DGW cuvcred tbc iadcht 
witbia a rc~~anabk dmc and them was no avoidable &lay in the -- 
age of thc iwlatt" 
1.73. The ckWl i#ec  dtsired to know why orden for lib0 gpd 

meal w r c  placed oa priority basis years ahead of placing orders for tbe 
machines aad rpcuar anb w b b r  purcbe  of 'Cbare mstcrisds oa priority 
bssis i n v d d  any extra sxpcaditme. la nply, the Mitiistry fmnished the 
fdlouiaf ow.: 

'The ardet for the supply d Lmo/Moao metal was placed oa the 
ba~ig of original plannm for the transfer of Lino and Mono Machines 
k* the 0.I.P.. Mi- kw New IhW, w b i i  ultimately was rnodi- 
ficdlabandoned. in my ~aiscr metal wwa~ required to be procured 
well in advance to make it available immediately on commissioning of 
the machines to a d d  idling of mnchines for want of metnl. 

No extra expenditure wns involved ill the purchase of Lina and 
Mono metal on priority ba& in advoncc of instdfation of the machines." 
1.74. The Conuaittre aaplotc tbc delay in colnmbsionhff the P m  at 

It' W o ~ d ,  New W. Tbg, RCsb WMCL was schedPkd to he conunissioned 
b%embs, 1967, bto .r*a p d ~ ~ ~  mly WI 15th April, 1M9. 
n c  ~o1\11.bPctiaa d Lbe Re%% building which was to br. cumplcJcd by Mq. 
1% br d tu Iwr ampkted* The CommlUw desio tba! dCe deiay and lack ~~~~~ r d i w  ndor 4plJ d of tht bailding sbo'(~M 
1~ hvc+digaW and rpproprfPtr d o i t  taken. 



1.75. The Committee rEpo the dday Is placing ordera far 
p m t s e t c ' ~ ? q ~ ~ ~ i n s t s l l r r d o n  darn- reh~rsz 
Minto R d  Press. Major prt of the delay is attributed to the deb in 
g r n i q  the DGTWs demmce and the foreign e d m g e  sanction re& 
by tbe indentor. Tbe Committee would like the procedural bo#lewcks, iB( 
any, end tk slacbeas ia taking d o n  by the & k i d s  concaned to be 
cxamhd. 

1.76. As wds delay in p k i q  orders for mono-nuocblnes, tbe Com- 
&tee were inforand lhnt the Meat did not berr any priority muPIqO ad 
lBat in the absence t k e o f  it hmd to be dealt with as an ordinwry indent. It 
passes the comprehembn of Ilse Conunittee oa to bow v r b  mono metals 
for these machines wcnc promred already on priority bads lad renuiwd 
-se4 q n c y  was not atached to tbe purchase of (he nmchiues. Thy, 
t h f o r e ,  wkh tbPt rrspaa~l'bility 10C the h m  Ioa# be Axed 

Delay in installation of MacMnes 
A udit Paragraph 

1.77. ( i )  On 15th May, 1957, a Copper and Nickel Facing Plant 
(designed to be run by D. C. Power) was purchased at a cost of Rs. 
22,118 for iastallation alongwith Rotaries in the Cbvcmmmt crf I d a  P m ,  
Temple Street, Calcutta. Owing to the decision taken in December, 1962 
lo run all the Rotaries at Santragschl Pres, the plant was transferred in 
January, 1963 to the latter Press and unpacked at S a n t r a m  in Jmac, 
1967, when some of tbc parts were f o d  missing. 

3 % ~  Ministry have stated (December. 1970) that the "Plant h rinx 
hem installed by tbe C.P.W.D. bat not yet put into ammidon dut to want 
ol dcctric energy." 

(ii) L R U c u e  Machinas haviop 8 
1 ~ p a g # r p c r d o ~ , W a S  early 1969 at a value p" Rs. 4.46 
loLho f a p r i n t h g ~ ~ r c l a t i o g t o P u l i u n e n t ,  T h : & a a n a b n .  
hoamt, been lyiag aacammissioocd in the New Dtlbi Prcgs 8 0  far (Daam- 
ba, 1970). 

The Ministry have stated (Ikcembcr, 1970) as Mlows : 
"IhelBsamam kLrhirerhavertooabam hn- 

HEmcbRod,NewIkpl!nttQc T * s b n L t l w ! O o o t .  dlsdrr 
11M. Tvpeffdtess arc yet to be Imparred Witbout thaa typpIlrftan 
mrttttcrnrrotbccompore& Hence,tbeUnttraPulnouoc43anrrdolPrd 
i t b e P m r n  
@ u b p r s g n p b 4 o f ~ 7 4 , 4 , d d t b ~ & A d * u  

Oararld (c"eviz, yert 1969-rn 1 
(i) I- Op Copper md Nkkl Focfnlp Plani 

1.78. Tbc Committco were M o d  dnring evidence that r h  Oopprr 
a d  Nickel Facing Plant was commissioned somc time in August, 1971 
Tbc &lay in the installation of the plant at Santragachi was e x p l a i d  us 
due to non-avlrikMhy of D.C. parrrtt tbm. 

1.79. Tbe Conrmittee eDqSad whetbcr thc noa-availability of D.C. 
power in Santragncbl was not: known when the decirioa to transfer thc plan1 
t b m  was taka. Tlw Chid Coab.dlcr of printing d Siul 
that there was rome buaeiing and stated that a conwrt;or would ve done 
thc wwlr without wdthg tor D.C. cumnt. 

-Tipdd"" 



1.80. Asked wbnhca ray cn~uiry  was coladPotad to find out bow and 
when the loss of some parts m k  place, the Controller of Printing replied, 
b6afrer a regular search, ~t wap found out that W e  was a ditkuhy bvtwaeo 
tho two presses. We have not enquired into detail as to what had happened." 
AS for the value of the parts found missing the witness stated that "it mold 
he a few hundreds or a t h d .  . . . . ." 

(ii) Commissioning of 1.B.M.-cum-Offset Duplicating machines 
1.81. The Canmittec enquired why cmrdinated action was nor taken 

far the purchase of I.B.M. Typewriters alongwith Duplicating machines. Tbe 
secretary said that ". . . . . . sometimes these things are due to unforeseen 
circumgtances but to a large extent this can be controlled by proper 

He, however, admitted that in this case, "the printing machines 
were purchased a bit too early". The Committee were further given to 
u&.rstand that the IBM ?)rpewriters have been received in 1!J71 and they 
have already been c o m ~ o n c d .  

1.82, Tbe CmdUee as Wstd to trice a wlaus vkrr of tk dclayn 

wasadaeccsruytow&hrtk.DC erudthnlacnmertwwoddhaw 
d o r ( k r r t  ' ~ l c ~ . l . ~ a J - . r o l ~ ~ r h . -  
i n t o t h c d d s y ~ t l u t o c a a c d i n ( O i p c ~ s e w b i e h w o o l d ~ c r o e r ~ ~ ~ f o r  
the future. 

1.83. 11 took over two @ns to a w d d o n  the IBM-cmbMd DaplE 
~~M&llrqPirCddae0gtdRe.d46bLbsfapriatiap:B[indOIohf 
r e l s t i n g t o P ~ d i k ~ R o d ~ N e w D . I L L  Sachdetags 

hope t b l  Go- nooLI Bad ad r9 to whd wn& witb the laitin1 
~ u r r h . s ~ m g o e r l d t r L s ~ I r c t l o n .  

C o s t o f ~ J O b B  
A irdi! Pmograph 

1.81. The Public Acownrs Committee in para 2.48 of their Sixty-Third 
Report (Tbird Lok Sabba-Novunbcr 1966) had recommended that early 
acmn be taken to aet up tho &am to devise a method of working out the 
cost of publications printed in Government Presoes and that periodical 
reviews be undertaken to assess the cost of printing in Government Pres s  
vhz-vis private presses witb a view to i rnpvin  the efficiency of Govern- 
flwt hrua In pars 2,138 d theii Bghty-&d Rc- (Founh Lok 
9bbe--AptU, 1969) tbc FUimate Committee also sxprewd the view that 
~ t i ~ ~ t o h . v e ~ v i d u o \ ~ c o s t i ~ s y s ~ i n t h c P r e s s c r s w i t h o o t  
which thxo c d d  b po dopeadable basis as regards the economics aad 
W t y  of m w  ttu, w k  do- through Govu13mtnt Presse~ tP~*-vb Pxivato 
pregas a $w &Q ot existing Govsnrmcnt PressGs or for tbe in- 
rtallrrtion of rtca, Prcruar. * 



The Government of India appointed a cost study t e r n  on 9th IWmary, 
1968. The team submitted its Report in April, 1969 and made the following 
recommendatians/obseryations : 

(i) The method of costing followed by Government of India Presses 
is outmoded and incffcctive. 

(ii) Government Presses should follow a unifonn system of costing 
which will enable Government to frame rational and realistic 

olicy control cost and high-light the sources of waste 
and pricing ine L ciency. 

(iii) Ln a d e r  to control actual expenses, a printing programme and 
budget should be drawn up for each press and the cost per 
rnan/~achine hour worked out. 

(iv) Depreciation on electrical fittings, plant and machinery should 
be calculated on the straight-line method. 

(v) AU non-paying departments should bc made paying departments. 
Till the introduction of a unified system of cost accounting, 
debits for jobs should bc raised against indentors on the basis 
of the standard cost of the jobs of the individual press and not 
on the basis of the actual cost of production. 

(vi) It mqv not be possible to compare the cost of publicatioas in 
Government of India Presses with those of private sector prascs 
for similar lobs. However, the reverse ~ u l d  be attempted. 

(vii) A page-rate formula could be used for the limited purpore of 
pricing the publications; it should not, however. be used to the 
exclusion of the costing system. 

(viii) Cost Cells at Headquarters and Government Prcsxs should he 
created and manned by qualified experienced and mined staff. 

The rccornmendations of the cost study team are still undcr examination 
of the Chief Controller, Printing and Stationery. As regards item (v)  
above, all the Deparmnts have. however,, been declared as 'Paying' with 
effect from 1st April. 1971 in pursuance of the recommendation of thc 
P.A.C. contained in their 34th Report (Fourth b k  Sabha-Navanbcr. 1968) 

[Sub-paragraph 5 of parajpph 74. Report of thc Comptroller and 
Auditor Genet.iil of India (Civil) for thc )car 1969-70 1 

1.85. The Ministry intimated the p i t i o n  of exnmin:~lim of the rwom- 
mendations of thc cost Study Team a s  follows :- 

"The unt Study Team submitted it\  report toward\ th~! cnd of April I .  
1969. By the time the report carnc to  bc considered after obtaining t h ~ .  
comments of the C.C.P. k S., the report of the Nntianal Productivity Counc~l 
was before the Government. The N.P.C. was engaged on thc prductivh 
study in the Government of India Prest, Fnridabad and its report dealt 
with the problems of iob costing, prcxiuction plmnning and conlrol, coupled 
with the norms of output and classificirrion of expersditurc under d i f f m l  
production centres. Meanwhile, n suwstion that snothcr Study Team in 
ahich a few cepresentntives from Private ResscJ, in Indin he iaclr&ed to 
study camparativt coat of production in Government P r a m  and privdt(. 
prase came tr, @ b?:coasidd by Gowmmgnt. No find decWoll on &is 
Shtdy Team has boca taken. After examining d# teports of tho Study T.iarun 



as is of Of NatioiW ProducWty Cam% it has been M e d  that the 
method suggested by the N.P.C. which was easier be introduced. Accordingly, 
action has been initiated to revise certain forms maintained for the wm- 
pilation of the data in the presses and to restructure thcm in order that 
analysis of cost of production become easier. The Director of Commercial 
Audit has been consulted in the mattcr of devicing the fonns referred to 
above. 

1.86. The Committee enquired whether any assessment had ever been 
made to compare the investment on the printing presses and the return 
from them, the Sacretary stated : "This has not been donc. The presses 
are doing work for a number of departments and the work done for each 
dcpartmcnt is not being evaluated in terms of money. Recently we have 
convcrted our relationship with every customer to a commercial basis. Now 
rvcry iob which we do for anybody is costed. This will enable us to 
cwluatc all thc iobs that we do for all the customers and then taking this 
into account, wc can compare it with thc investment made. While the 
answer to the question is that this is not being done, I should add that 
this we propose to do and we will hc able to do this shortly since we hare 
converted all our customers into commercial relations." 

1.87. To mothcr question thc witness replied : ". . . . . . apart from 
the fipancial aspect of it so far as the accounting aspect is concerned, we 
;in: going to cost cvcry job that is king done. That is to say, whether it 
is u ~~viob-cus tomer  or whoever it might be. as soon as we do a lob 
for then1 wc are going to do costing. But the subject matter of whether 
hills should be sent to the various Departments and whether they should 
make thc payment to our Department is to be decided. But, for our com- 
mcrcial accounts, these records will bc suficicnt. Another proposal that 
has becn madc to us in connection with the costing, ir, that we should make 
:I hiljhur charge for immcdiatc i o b  e.g. if somebody wants copies in 24 
hours. ue  should eh:lrgc them dnuhlc thc cost likc tclephone calls. This i\ 
under our consideration. But any way the hasic thing is  whethcr we arc 
going to cost evcry ioh and that is being donc." 

1.88. Ibe Committee And tbpt tbe reports of Uu Coil Stud3 Team and 
tbe NatioPd Pmductivity Cmncil became amhble more or less al the same 
tiarc in 1969 nod that &a e x d n h g  the 7s s it was dccidecl lo accept 
tbr metbod taggded by tbe Wter wbo PL40 t with t i c  problems d job 
costing, prodi~cllou plnnniap, conbol, norm of o ~ t p u t  and c i a s s i f i c a t h  of 
expemdilure under different p m b d o n  centres. Tbe Committee do not 
think it rvrr neccssvy to catmd similar tasks to k o  differcnt specirbts. 
Thy,  koncvcr, hope tLt a wdl-dcfined costing systesi would he introduced 
in the Pruseb witbool forth &by. 

1.89. It is also ntce~evy to forthwith chaw over to colaarercinl qstcm 
of aceaunts nbicb noald a k e  it poJ8Jble to and d rehaas of the 
Pmim aa comp.nd with the lsvcstwals mrQG This Pkrae codd cshMiPL 
the deqrec of cdlcit d the Pmms, beskks -VD " """ E m n W  dMp& h"TLir rorLing. 11. (Llr c ~ ~ e c t b n  Comdttee w& 

t t h r t ~ b c r s a i s t r a e c d r n v x p c r t o n t l t w r r ~ r c c o r a b ~ b c  
~ a t ~ n r c r * ~ a r . . * w r r c a d c k r c d v . * a a  
Press. 

l * e O . T b C o r r i l b s m # l l r h o K k e t o ~ t b l c r r h P - s k . l d  
~ o r l p f o m n c e B * 4 p C b . Y i L k a t o t b e e p c f @ r t k D q w h r c r d ~ a  



$toms 
AI& Papagmph 

1.91. Muximurn/rninimum Jimils.-(a) The minimum and maximum 
limits in respect of various categories of stores fixed by the Government of 
India in November, 1965, were to be m M m  for a period of 3 years. 
Neither these limits have been recorded on bin cards and store8 l a d w  in 
all the Presses (except Koratty and Nasik Presses) nor have these beem 
reviewed so far in the light of actual needs. 

The Ministry have stated (December, 1970) that "the question of further 
review of maximum and minimum limits of paper and other stores is already 
under examination of this Department. . . . . ." 

(b) It was noticed that, in the following Presses, the closing stock 
of paper, binding material a'nd stationery was far in e x a s  ob tho limit of 
9 months' consumption prescribed by Government in November, 1965 :- 
Name of the Pnss Value of dosing stock Closiag stock in terms 

(Rupees in lakhs) of months' consumption 

1966-67 1967-68 1968-69 1966.67 196748 1968-69 
I .  N~lokherr . . 10 20 10 -02 10.38 13 13 14 
2. Gangtok . . 2 -47 2 -29 2.05 22 18 28 
3. Koratty . . 5.80 11 .08 8.79 44 19 17 
4. Coimbatore . . 11 -93 15.76 12.42 16 20 21 

The Ministry have stated (December, 1970) as follows :- 
". . . . . .It may be mentioned that though the limit prescribed is 

ideal, but ti& can be foUowed under ideat condition only. The Presses 
have to stock paper as a 'whole-saler' is. keep stock of all necassary 
varieties of paper. . . . . . A careful scrutiny of accumulation of dock is 
being made by the Management of the Presses to avoid unnecessary 
blocking of Government money as far as possible. . . . . . . . The excesses 
pointed out bv the Audit is not because of the fact of over blockhg 
of stores but M u s e  of uncertain supply position as well as natun 
of jobs received for execution by the Presses." 

Physiurl verdjicatiapl of stores- 
(a) Quinquennial stock-taking of dead stock articles is required to be 

carried out according to the provisions of para I38 of the Press Hand Book. 
Tbe shortages and excesses in respea of the Presses at Nasik, Nildtheri, 
Faridabsd and Minto Road, New Delhi have not been worked out and in- 
v d p k d  amd a b  the quantity musts have not becn changed in tho 

f 3 f a d u d v  &, a. pbF y o +  In mPLEt of thc.Rssl at Tem ic Sweet. 
v~~ kis bapo &ne mm 1954. Ph l t o ~  

vanifibrtidn of ad stock articles was coDduded in Coimbatote Pnas in 
March, 1970 but ccEtaia disr(b@s bavibg beta uoticcd, a r e - v c r i h t b  
has been ordered. 



(Minto Road) Press. As against the book balance of 5586.25 quhW, 
the metal found qn variticadon was 4569.99 quintals, thenby indicating a 
dttrcit of 1016.26 quintals valued at aB, 4.7 lakbs. 

Thc Miaistry have stated (December, 1970) as foIlows :- 
"The report of the Verifyin Officer on the stock-taking of type 

metals in B e  Go%ramcnt of Press Miat0 Road. New Delhi was 
seat to the General Manager, Govanmant of ladia Press, Mint0 Rood, 
New Delhi fqr comments. Hls report has since been received and is 
under examination ia this office." 
[Sub-Paragraph 6 of paragraph 74, Report of the Comptroller and 

Auditor Genemi (Ciuil) for tbe year 1969-70.1 
1.92. The Committee enquired why in most of U I ~  prcrses the minimum 

t iud maximum limits respect of stores were not recorded in the bin cards 
and stores ledgers, as required. The Ministry statad that 'The object of 
Audit in laying down that the maximum apd minimum limits should be 
rocorded in the bin cards was to have an efFective control over the receipt 
and issue of stores. As such control was being watched according to the 
c i r c ~ m r ~ c e s  prevail in^ in the units through the respective stons acwmts 
d the concerned units, no record war b e i i  made m bin cards. Units 
have, however, been advised to exhibit the limits on bin cards and stores 
ledgers in future." 

1.93. Observing that thc question of further review of maximum and 
minimum limits of paper and other stores was under the consideration of 
the Department, the Committee asked whether the review had been carried 
out. They were informed that "the units have since furnished their v i m .  
'I'be matter is under examination. Necessary prop& in this regard will 
bc submitted to Government as early as possible." 

1.94. As regards excessive stock of paper, binding material and stationery 
held by the presses at Nilokhcri. Ga-, Koratty and Cobbatore. the 
hlinistry furnished a statement showing the quantity of the material pur- 
chased, consum4 and bnlance held in the presses during the three years 
1966-67 to 1968-69. It is seen that ia all the four presses the closing stock 

.it the end of each of the thrce years was more than the quantity actually 
comumed during the respective years. The statement is appended 
he lo^ :- 
Name of the Stock in 

Pnas hand 196667 1 967-68 1968-69 
at the ,--------, & - 

end of (RE- (Can- (In (Re- (Con- (ln (Re- (Con- (a) 
1965-66 cuipo sumad) hand) coipt) sumad) hand) ceipt) sumcdl hand) 

M.T. M.T. M.T. M.T. M.T. M.T. M.T. M.T. M.T. M.T. 
G .  1. P. 
Nilok heri . 700 453 559 W 527 537 584 495 476 603 
0. I. P. 
Cinngtok , . 149 75 80 144 80 91 133 34 48 119 
G. I. P. 
lConsty . . 1 429 92 338 716 4H 5 209 334 5% 
ci. I. P. 
Gojmbuom. . 906 324 535 8 5  781 558 918 204 387 735 

Note : 'l)rae to non-availability of the actual quantities involved under 
the thrte categories, !he above flgum haw been anived at by dividherg the 



value of paper (including binding materiat and office s tatkery)  purchased, 
consumed and in stock during the years, by the average cost of paper w r  
ton and as such are only approximate." 

1.95. In a note furnished to the Committee, the Ministry stated that the 
quinquennial stock-taking of dead stock articles had been done in the 
presses at Nasik, *Nilokheri, Faridabad and Minto Road. New Dclhi and 
the shortages and excesses revealed as a result thereof were being reconciled. 
The re-verification of the stwk of dead stock articles in tho Coimbatore 
press had also been completed and the report of the re+erification was 
awaited. 

1.96. The Committee wcre furtbcr informed that the verification of the 
dead stock articles, etc. in thc press at Templc Street, Cnlcuttii had since 
been completed and that the rcason why the physical verification was not 
conducted for over 17 years since 1954 was being ascertained from the prcss 
concerned. 

1.97. As regards the question of shortage of 1016.26 quintals of typc 
metal valued at Rs. 4.7 lakhs detected in New Delhi (Minto R o d )  
during a surprise check in July. 1969, the Controller of Printing stated before 
the Committw as follows : "Depreciation to the tune of 3% per year is 
allowed and stock taking is done after every five years so far as type metals 
are coaccmcd. The amount of depreciation should havc becn taken into 
account-the depreciation of the previous stock which was found five years 
earlier. We are further investigating into it. . . . . . . . . . .. 

1.98. The Committee desired to know the results of the cxatllimtion of 
the findings of the verifying dticcr and thc Gcncral Manager's comment\ 
Ihe~eon and whether responsibility had bccn fixed in the matter. The reply 
durnished by the Ministry in this regard is rcproduced below :- 

"The report of the VeriFying Officer which indicated a deticit of 
1016.26 011. of type metal has been cxarnlncd by the highest Technical 
OEker in this department biz. Controller of Printing in consultation with 
the General Manager, Government of India Press. Minto Road. Ncb 
Delhi, and the result of this cxamination is indiciitcd in the cnsuing p a m .  

"2. In para 9 of his report, the Stock Verifying OWcer has stated 
that in the dross accumulation lqing in the prcss, 31% of thc rejected 
dross is rccwerablc as mctal. The accumulation of drrns is 639.50 Qh. 
of which 32% comes to 204.75 Qls. and as such, the deficit is redaced 
lo 811.51 Qls. (According to the verification done by thc Chief Auditor. 
the correct figure of the accumulation of dross is 639.85 quintals. as 
indicated in the report of the General Manager.) 

"3. The Prcss Management when called upon to explain this deficit. 
have reported that in their ledgers they had omitted to register two items 
YlZ .  :- 

( i  1 Quantity transfcrrcd to the units but not cnlrred 
in the ledgers. -50.08 Qir.  

( i i )  Metal reported to have been pilfered but not yet 
written of0 d cntefed in the kds]ars. -23.91 Qls. 

*Aecord~w to vcrificalion doac by he Chief Auditor, the quinqwnn~wl sic&-tJ in$ 
dur in 1970 hna not baa done in the NiMhrri Pmm. 



me I d p r  balance should thmfore have b x n  5512.27 Qb. hatead 
aP 5584.26 and thg a d u l  deficit cbmes to 737.52 Qls. 

"4. While explaining this deficit the Press Management felt that the 
rate of depreciation in type metal assessed at 3% per annum is in&- 

te in so fnr as this press is concerned because this Press works in 
g e  shifts and the principle govovcriog the rate of depreciation on plsm. 
and machinery in use in the Government of India Presses working more 
than one shift as contained in para 123 of Hand Book of Government 
of India Presses siith Edition i.e. 175% of the normal rate of & ecia- 
*an sbould be adopted in the case of type metal sLo becam lar 
in quantity of metal that occurs in this press 0x1 ~ocount of evapo- 
,ration, sweepings etc. is definitely more than that in a press worhag 
*one shift. After applyin this pr~nciple the depreciation of 904.47 QEs. 
allowed during the prece8ing cars is incmsed to 1582.82 Qh. themby 
~ & ~ ~ i n g  the Writ of 737.5roh. to 59.16 Qb. Necessary action to 
.get the rates of depreciation enhanced on the principks applicable to 
Q ~ J ~ s  and machinery is being taken separately. 

"5. The Icdp babe on 31-3-1969 computed on the basis of en- 
hanced ratc of depreciation would thus work out to 4833.92 Qls. aM3 
since the stock takin war donc on 4-7-1969, an allowance of 63.45 Oh. 
depreciation during &e thm months from April to June 1969 computed 
at 54% per annum has also to be ma&, leaving a wminal s u r p h ~  of 
4.29 Qls. Since there is no deficit, the question of fixation of rapom& 
bility for the same docs not arise." 
1.99. Tbc CommiUee frpst &at the midmum and maximum l i d  in 

mped of vdous categorks d stores fixed &I 1965 wouM be saSt.My revised 
a r l y  in LC l&t nf sclual aeed~ since tbea and thPt eIIective conboi over 
- r k  pro~wemcnl of stores would be exercised. 

1.100. -1 14e Committee do not fiod enough jastificalic~~ for the ovcrstocii- 
ing d paper, bin sutcrisl and staliowry continuw4y over r number of "S: yeam at NNBoUai, rngtok, K m t t y  and Coimbatore Presses. Tliey do aol 

ecauwlatiolr cd paper in .some Presses when if is generally in 
in tbe coontry. Flether they feel lbat as work in sonfie ~ t h r  
dd for want of paper tbere shod have been a cenbrdksed 

mvim d dock poa;itioo in PI1 the Prrsr;cs with a view to divcrting the sPrplus 
dock hdd lo lhc Presses that nccdcd supprics. They wish tbat sPcs a review 
is latrodacd at least now. 

1.101. 1t is eleor th.1 rbere is no effective inventory control and material 
8mqpmnt  h tlw Gorrrsmcat Presses. The CoasarHta need hardly stress 
Zb ILk coniext thrt &we bald be a nffakr v d a t i o n  as .Iso occasional 
,surprk v d k a t h  ot godr and prompt f o h v - o p  acth .  The remit of 
rscondYb&ion ut the discrrp9- bromglat oat in the stock verification at 
N d k .  MloWeri, Faribbad and Mido Ron4 New M i  Presw as also the 
IVSdld of rweiikYtb. of Mock d Cdrbatorc Press m v  he reported lo the -. Tlvec!-omdb~sbakia(t-hkmiaptlIerar#rm 
I r r w c c # w l r e t l . 2 : m y p h y s k . l ~ f v r o p e r 1 7 y r a s h r e 1 9 5 4 u l  
- lkPjlkSEnaGc.lasb- .  



P r o f o n r s ~  
A& Parqgraph 

1.103. The Presses have not beam doclared as commercial and rcrgular 
f m a  accounts in the Eorm of Rofit and Loss Account and Balance !& art not prepared. Instead, only Stores accounts arc maintained The 

Dolhotidatcd pro forma accounts (i.e. Stores accounts) from 196748 on- 
wards are awaited (December, 1970). 
[Sub-paragraph 7 of paragraph 74, Report of the Comptroller andjAuditor 

General for the year 1969-701 
1.103. The Presses have not been declared a cam;mercial and reylnr 

solidatcd p forma accounts for the year 1967-68 w e  received in April, 
1971. The Committee wanted to know the reasons for tbe inarcLinate &lay 
in the compilation of these accounts. They also enquired of the position 
reeJarding compilation of the accounts for 1968-69 onwords. Tbc Minitby 
ncplained the position in a note thus : 

"The consolidation of the proforma accounts for the year 1967-68, 
was delayed mainly because of Waycd am~olidation of pro forma 
accounts for the earlier years. For instance, the Audited copy of the 
pro forma accwnts for the year 1966-67 of the new p m t s  at Counbtorc 
and Koratty were received in the oflice of the Chief Controller of Printing 
and Stationery in the maath of July, 1969. In rcrpect of new establish- 
ments, the pro forma accounts were prepared for the first time aad tbe 
relevant details of capital outlay, rate of depreciation etf., were not re* 
available. 

Apart from the above, the ledgers of the Governmt ol India Press, 
Temple w e t ,  Calcutta, for the year 196768 were seized by the S.P.E. 
and the staff of that Press had to be deputed to out the rrbvrnt 
lrurcr at the d&c the S.P.E. b was only aconuntt d the 
Government of India Press, Temple Street, Calcutta, wm: c md 
audited and also after the rnol~datad pm foma accounts d%arlkr 
year 1966-67 m checked, that the compilation work of Yhe pro fonna 
accounts of the suwucnt  year 1967-68 could be taken in bad. M 
these faetars, thenfore, contriburai to the delay. The position bad rl#, 
been explained earlier to Audit. 

The consolidalad pro fonna accounts for the year 1968-69 am held 
uri for want of an auditad c o ~ y  of the pro fo rm poc0ullts of tbc Oovanr- 
mtnt of India Prss, Minto Road. New Delbi. As soon as tbis fs 
received, the consolidated pro forma accounts will h lnd. milxrn 
aodit. * 8 a * * * 

As Dcgerds proforma acrrwnc for 1969-70, aabd  oapboroboam 
o f ~ ~ . ~ o d t n g t w w m R a a d P l a r r , m D s l M , p ~ ~  
N-d~PnasKsbgd;ct=pwdblC-ktb~mn 

they have betn remiadad fa early mibmbdm d rbs mrn 
Accordiry to tbc obsanrtiaa ierucd by tho Ckid AulrYbt. tq q g  d J t l m  

4 ww and SruknwrL* am wSkkd m$ma Moouotr dWlWllJIPdh#h& 
r-mteocivoa in t4# afacp* of dCPS b, Q@c&bw 1 m  M, 
Mffm rccountr -c prrg8ml in ~cbrorry 



1.105. The Ministry fwZk ststcd that detailed ioadpuctions had bbcn 
issued m all the P w e s  for the expeditious conqpilat'ian of the profornrd 
aeCOUIIt0. 

1.106. The CoPrmlttn are m h p p y  abMt the persided in the 
p p a t b a  of coadld.*d prof- mxods  (stag accounts) A h  bad 
tbs dled of re "'?a t& ovorrrll &ores conbol IwBective. They dcBn 
thpt the ROsses w are nd tbalbhg their accounts in tlm I o e M  be * lap* 

1.107. Now lbat dl the hwe been declnred as "payiqg" 
w e d .  iq Apil, 1971, Im-mmc* of tbe Committee, it 
is ttme Lo co:oasidcr the qoestion d & PI'- f~ comrci91  d b  
a d  n g J . r  proforma recoPab ia tbe form d lllpaufactarbg 
*aunt, pr~61 .ad IOSS .ccolmt .ad b.lure Ilrbcd. Tat Commitlee wish to 
bcW~t~~edufIbsdcdsioataku~hr(LesrCenl. 

Procaffment d water mekm 
Audit Paragraph 

1.108. For the works '%onstnw:tion of 800 tenements-Phase-I and cons- 
t d o n  of 384 tcntments PhasalI" of the subddkd industrial hcuaing 
scbeme at Okhla, 1184 domatic water meters of size 20 mm (a") were 
procured by the C.P.W.D. durin Oaobcs-December 1968 at tk terrdaed 
rate of Rs. 228.19 each against $ rate contract rate of RL. 68.00 muking 
in extra expenditure of Ra 1.90 I-. 

Tbe nae caaagcts provide that sapply sbodd amform to IS1 spsc;lbca- 
tion but the agreemems with tk coatrrM4ls did ad meation any rPrb -. 
[Paragraph 41, Rspat d the Comptroilcr k Auditor Oaotnl of India (Ctvil) 

1 dPC the ytar 1969-701 
I . ; t 6 9 . ~ I b ~ r b s ~ ~ d W ~ r a d ~  

e ~ E L I ~ i a t L ~ - - ~ :  

above the Vdob d tbb estimate. Om ve m 21% md 
~ a ~ ~ m d s o r n ~ ~ - r * i c b  wElclilperccntap 
i o o r c w c r b c a i n v t e ~ * h ~ d .  ~ b . t & k ~ o a r n  
the adit rrogct dates to what was &me in calcutating tbe estimsmc, 
In vrMqe at tbc estimate, water metas wcre valued at Rs. 192 each 
IlpIorfqg tbe fact tb8t tbere was a rate contract for the supply of IS1 mark 
-bar meters at about half the price. That is the point that hw becn 
mrQ opt." 
1.110. T1K Committee desired to know whether any eflrrrt was ma& to 

pcsotiarc witb tfwi contnrtor with a view to dlect a corrcspanding reduction 
payment after i t  crme to k notircd that the rate contract rate of a meter 

on1 '&I. 68. Tbc? witocas stated: " . . . . t h e  arc three points vrbich 
r d ~ t o a h u u r r o u r m t i f f .  w&t i n t i s f i o t w e m a e n -  P 4- in the lad mrkm twice. At the time o drawing up the estimrtc, 



we want over the papers and we found that the Exmtive Eugimcr or who- 
ever was it, he has recorded that it was on the basis of market price. Secondly, 
we enquired about how much the contractor has actually paid for the water 
meter. The information which we have is that per water lueter he paid 
Rs. 105 in the local market. The third point that I w d d  like to subrmt is, 
even assuming that we had valued it at Rs. 68 in tbe estimate, them @ 
nothing to show that the total amount which was indicated in the 1-t 
tender would corresponding1 have been lower because he gives only a 
specific amount-so many laths of ruprr\." 

1.1 11. Questioned whether thc tender was not an item-wise tender, the 
Engineer-in-Chief, C.P.W.D., New Delhi replied : "'Ibis was a percantage 
tender, that is we give an estimate and the contractor quotes a percentage 
above our estimated cost. In this particular case, there were two tendas. 
The estimated cost of one tender w m  RI. 17.79 lakhs, and thc contractor 
quoted 18.85 per cent over the estiniatcrl cost, taking all the items together. 
There werc about 96 items in the tcndcr. And this tender has considered 
to be a reasonable tender, and the tendcr 14 taken as a whole. In the scamd 
tender, the estimated cost was Rs. 37 lakhs, and the contractor quoted 19.35 
per cent above and that was the lowest tender. And this 19.35 per cent 
was considered to be slightly high, and it was negotiated and was brought 

r cent in this case also. While considering the roasonablewsa 
of tlre 18*85g te r as a whole, the market rate of various materials like bricks, etc. 
were taken." 

1.1 12. As regards inclusim of a provision in the contract about the 
spuScation of the meters, the witness informed the Colnmittee that "it was 
mentioned in the agreement that tbe nretecs h u l d  conform to the 18 . . . . . . . .It has actually been OblKNCd h a t  these watcr olcl#s. 
-to IS1 specification and they bear IS1 mark." 

q.utara 
A& Pmaavrgrlr 

1,114. Tbe contracts for construction of 616 uarters (256 'Qpe 1, 288 
tyjw XI, 64 type I11 and 8 typc IV quartcn) In % stafi of O o v e  of 
India Press at Santragachi were awarded t o  tbrce cantractars dudng Deccol- 
ber 1964 and Junc 1965. Though th sc  quarters were comptcled in May, 
1968. 290 of them werc lying vacant on 311; March, 1970 rcmlling in low 
of revenue of Rs. 4.20 lakhs, aport from avoidable an& rtcontag srpsadl- 
ture on account of hausc rent allnwanoc: paid to the prospective ahttces. 

Besides, out of another 14 qunncr~ conrtructed in the Government al 
India Press compwnd, 6 quarters arc stdl (March 1970) tying vacant since 
their comptetion. The 1m of revenue duc tn non allatarcnt of the(;e q u a m  
cmld not be assessed as standard rents nC thcrc quarters hnvc vet to he fixed. 



Tfre Miaietry stated (December, 1970) thad die Qoartera are lying vacant 
as the staff are not willing to take the gusrtus because of the disadvantages 
of the site for commwLication, market and schools etc. 
[paragraph 40, Report of the t h i p t r o k r  & Aditor General of India 

(Civil) for the year 1969-70.1 
1 . t l S .  The Committee asked why arrangements were not made to pro- 

vide the basic amenide~, like UliWkd, achool~ ctc.; simol- 
tanmush, with the completion o-d tho q m .  The tbmtary, 
Ministry of Works and Housing re ed that lack of basic amenities was one 
of the contributory factors. He &:'Iberminlusanwhy&equmers 
wert not occupied was this. Thew quarters were made for the employees 
of Government d I d a  Press at SanCragiachi. The press and the press 
buildings were completed after the quarters were completed, so wc could not 
move the workers there till the press itself was completed. An attempt was 
made to get temporary occupation of these quarters, but since these were 
away from the ccnhal arcas and amenities WCTC not there, pcopk were not 
\vilhng. Since then the press buildings havc been completed and thc staff is 
king moved. Now the amenities are also there. There is no question of 
lack of amenities now. Only a school and a post office will take some time." 

1.1 1 6. The Committee wanted to know whether the press bas since been 
shifted to Santragachi as also the prcsent position regarding occupancy of 
thc vacmt quarbers, and the loss of revenue due to their non-occykttim. In 
a written reply. the Ministry stated that "the shifting of the Press has start- 
cJ." As for fhc p.esent position regarding occupancy of the quarters, tbe 
Mini9tq informed the Committee as follows : 

"190 quwtm of various types are lying vacant in thc Press C%q, 
Santragachi as on 16-12-7 1. Monthly loss of reven~e in r v t  
uartcrs is Rs. 5,000 approximateiy. In thiJ coanectiaa it may 

k t  r t e w ~ y  frm the .lloares under FR 45-A is made at the s t a d d  
licence fees or 10% (73% in tbe am of thase whose unolmrreDts are 
I~4ou RP 220 inciudh.lg Deames Pay) of the emoluments of the allottees." 

1 . 1  18. GRANT No. 41CTATIONERY AND PRINTING 

----- --- - - "  ----- 
(la tnLhz of mpccs, 

H 'il:iftmcry Stcvcr Pttn"ti:tcc\ In 
tn ttn 

Saving was due to :- 
(i) less si~pply nf paper nnd stationer~ \tore by the mills and 



(5) less papant8 cldmed %y pa mills for &per already puppEed. 
Large -unb had remained u n u t i G  under $~n gwnp h a d  during 

the last four years alao. 
[Page 8 1 ,  Appropriation Accaurits (Civil), 1969-701 

1.119. The Committee desired to know the circumstances which led to 
l a r ~  savings under the above Grouphead duringl the last five years ended 
31st March, 1970. La a detailed note, t b  Ministry explained the position 
as foblorn : 

"The circumstances which led to the large savings under the head 
&Stationery Stores-Purchase in India for the last five years (1965-66 to 
1969-70 are enumerated below in details :- 

Years Ordus Value of Supplies Value of Final Actual 
placed orders effected Supplies Appropriation expenditure 

M.T. Rs. 
1965-66 40,616 68896921 

M.T. Rs. Rs. Rs. 
45,864 80633698 83500000 72928930 

(-)1M0000 ----- 
8.2200000 --- 

30.714 ,52734376 UlSOOOOO 47431688 
t-)11- 

50000000 ------ 
27,752 47727764 bMODQO 

(-17UWXltll) 506371139 

s-- --- 
25.176 4S211279 5 3 W  

(-UsOaooa 47-6 

1965-66 
'Ibs saving dur* dr year 196566 w a e  Rs. 92,71,070. The value of 

mppks cahfaa dumg c l a r  was R.. 8,O65&6!N w h n n ~  the .W.l a- 
penditrPe was Rs. 7,2938, 30. The di&- accounted for tbt savings 
d Its. 77,04,768 (Rs. 8,0633,698 minus Rs. 7,293,930) indiutcr rbot 

Mills did not submit thir bills in timc. TbE rest of the 
than anticipated in tbe F'iarl RevSosd 
Rcvizled Estimatm 196546 uerr brrccl 

aa the t a d  supplied ol 47.733 M.T. (42,433 M.T. oauplly supplied upo 
PcbePPly, 1966 aad 5290 M.T. anticJpaltd for March, 1966) tlrc 
Tie sqlpks rauny caosocd a* tk yur we, Lwmr, 4 5 , d E :  
Tan#r. 



i 9th-67 
In the year 1966.67 tbe eavioeps warn of Rs. 25,68,312. The value d 

meda du&g tb ear was Rs. 5,27,34,376 whmas act& OX- 
pditure was Rs. 4,74,3{688. R. antire 10~hgs during thc year was, 
the~cfm, duo to leas# payments claimed by the Paper Mils against the 
supplies already eftactad. 
196768 

The savings during the year 1967-68 w e  of Rs. 13,62,901. The vahrs 
of supplies of paper efkted  during the ytar was Rs. 4,77,27,764. In addi- 
Uon to this, payment ootstandiag a@mt previous year's su 
40.00 laLhs approximately. Thus, a total payment of Rs. !t"=--. 17 00 lakbs 
,,pprox. was required to be made during the ear against the above supplies. 
~ u t ,  the actual expdilure was Rs. 5,06,37,&9 It indicates that the Mills 

fer clams to the exextent d lies &e. Had the daim been 
$f:,"bk"by the Milk the savings wouldyve bcco covered fully. 

I t)h8-69 
In the year 1968-69 the savings were Rs. 21 ,O9,774. The total s 

m t r c i p d  in the hoal Revised Estimates for 196869 were 2 6 , 8 2  
Tonnes (23,108 M.T. actually supplied upto February, 1969 and 3,500 
M.T. ~~ for March 1969). Tbare ww, however, sbarttall in rop 
p l m  and the actual suppiies dlarrted duriog the year were 25,176 M.T. 
'rhm. the entire savings werc due to less supplies by Mills than iurtidpnted. 
I "h4J-70 

ihe savings Juri the year 1969-70 were Rs. 14,37,102. Actual snp 
pl~rs dfcctd dur~ng "R. t year were 28,020 M. Tomes valued at Ra. 
,W.O5,O 18. A$atn>t this, thc actual expenditure was Rs. 4.65,62,898. This 
mdlcetes that less pqments m e  chimed by the Paper Mifls. 

"In this conneeti011 it is stated &at in framiog tha budget crrtimnk?P under 
'H 1-Paper' the estimatcd tonnagle of India mrde paper Is pmrdly rapid 
to be baaed on the allocation of tbe previous . Supplies antiripntad 
durrng the previous year are also kept in view. b Is is revised at quiytcriy 
t n t m d s  elc. on the basis of the pa ments expected to tx made by the Pa) 
.md Aceauna 016Esn against bill &b the Paper Mills are likely to h t  

hi b be made by these raills against soppty ordm issued by 
Calcuttu. Despite dl prscautioas, it is possible to ma& e row@ 

cstirnate only of these payments and much depends upon the 
of the Paper Mills thmulvcs m effecting supply of papers ~ m a r u x  submitting 
heir bdt m time It is, therefore, not uncommon that there may be some 
\mition between tbe budget csdmates and tbe sctual expcnditme incurred 

disclosed at tho clase d the financial ycar due to circumstmces over wbich 
Prlpf:ng and Stationery Department is wmble to extrciix control. 

B t--Otk Sroni 
Scar Value of Ftnal ?zir- 

cHdat spprtymatlon Elrpenrlrtue 
Pt=d 

I 2 3 4 

RI Rs. 
l%<.(,f, . . 1,78.93,4'1 I .  ,9,00.0or~ I .32,60,443 

f ) I  ~.Oo.()[X) - 
I .  3 ~,oo,auo 

"nL88/r3 



1965-66 
There was a saving of Rs. 39,557 during the year 1965-66. This wa4 

due to shortfall in expenditure at New Delhi Circle. Had the surplus amount 
been reported to the Pay and Accounts OlXwr, Calcutta, this snvin would 
have been utilised at Calcutta who had sufficient bill9 in hand to r n ~  c. pal- 
ment of this small amaunt. 

S 
1966-67 

In the year 1966-67 the savings wvcre Rs. 78,648. This was rnainjy duc 
to less ex nditure booked at Ncw k l h i  Circle against the allocation ot 
funds dto it. Had the unspent amount k e n  transferred to tho Pay an* 
h u n t s  Officers, Cakuttv b the Pay sad Accounts OBucr. N o ,  Dclhi, in 1 
time. thc ravings would haw $n utiliscd st Calcutta Circle and there would 
have been no savings at all. 
1967-68 

The savings of Rs. 24,80,154 in the yew 196768 wcre mainly due 11) 

less supplies made by the suppliers than anticipated. 
1968-69 

The savings of Rs. 2,68,424 in the year 196869 wcre mainly duc t i )  
less payments claimed by Contractors than anticipated. 
1969-70 
The savings of Rs 8.31,326 arc due to less payments claimed th 

suppliers and also due to the fact that payments for rnioccllanww Stationrr) 
Stms supplied to pa ing departments diroct by firm* arc ad being init~all\ 4 debited under this o ICC hcad of account "B. 2-Other Stores" by thc Pn\ 
and Accoants Ot?lccr, Calcutta who is raisinf tha debit on account of th 
cost of miscehnmus Stationery Stores supplied to the payin indentor. r mcir head of account. Accadng a the dm a&ble in cbr, 
otiia, total value of soppiks effected during 1969-70 in rrspect oi mis 
cellancan rtationay stores exceeded one crore wbmm tha expendl 
ture booked by the Pay and Accounts er, Calcutta was to the cttc-I of 
Rs. 86,68,674 only. 



As already stated under the sub-head 'B. 1-Papa' it would be obwrved 
that under this sub-head also the savings were due to circumstancerr over 
which the Stationery and Printing Department had no control. T6e savings 
became considerable &om the par 1967-68 ia. tk year of introdrrtion of 
centraliscd system of pa ent. The matter has already been taken up with 
the Pay and Accounts &&I-, Calcutta. 

1.120. The Committee unBcrslPnd that considerable srv occurred 
undetr tbe he& UB. Stationqy stmw-Purchases in India" a h  Z Wodm- 
tson of centrPUscd system of payment in tbe year 1967-68. Tbeg 
Iw M sboncombgs, Y any, (II the system hmld be mndid 
budgetary control o h .  

NEW DELHI; 
April, 20, 1972. 
Chairra 31, 1894 (S).  

ERA SEZHIYAN, 
C Iwinnan, 

Pl~hlic Ac coruits Conimitfcc~. 



No. Na & ' 
1 2  3 4 

YL' ' ' .' 
1. 1.11 Ministry of Works The Committee find that as a p h t  the Fourth 

and Housing Plan allocation of Rs. 800 1ak)ls the axpet%litw in- 
curred during the first two years of the Plan period 
was only Rs. 150.80 lakhs rcptcsenting 18.8S%. 
Further thcre has been heavy shortfall in expenditure 
against the Planning Commission's allocation during 
the year 1969-70, expenditure being Rs. 55 ~ 3 8  lakb 
against the allocation of Rs. 122.31 1&hs (Rs. 136 a 7 2  
lakhs according to Audit). The Comildee  wo&, 
therefore, like to know the mProsll for the s b w  vo- 
grcss in implementation of Plan schemes. They. 
however. h o p  that thc departmental machinery would 
he geared up to reach the Plan t-ts by having a 
schemewise control in ~hc remaining years so that thc 
printing capacity may k augmentcd b> the end of the 
Plan ns expcc~ed. 

Do. Thc Coninlittee were infiwmcd that cvcn with the 
setting up of new p r e m  and expansion of the cxist- 
ing ones during the Fourth Plan p r iod  thc Gotern- 
ment of India Prcsvs would not be in a position to  
rncct the printing rcquircmcn~s fully. The Conimittnr 
harr: dealt with the question of improving thc per- 
forn~ance of the Prcscs in thc following -ion of thiz 
Report. In ordcr to haw an optimum utilisaliond 
~ h c  existing w ~ w ~ I ) .  the Committee would a lw  like 
lo urgc Government to consider thc powibilily of' 
tntrodufing additional shift in all thr Prcsm cnvurinr 
availability of suffiienr [rained operators. 

Do. The existing Hindi printing u y r i t )  is only 275 
pages per  &y which appears to be far too i n a d q w t c  
it is surprising tho1 Goummcnt arc unnbb to .rru 
rhc quantum of work of Hindi printing 8s the inckn- 
tors am stated to be nut in a position to furnirk thr 
rclcvant staiistics. In the abscnce of such m u#rs- 
nwnt the contemp1,llucd additional capacity of 375 

4. 1.14 Do. f he Ckrnmilta note that fdkrwina the ncomnra\. 
drrtions of the Ent~mrta Committa, uqw ua king  

46 



5. 1.15 Ministry of Works 
and Housing 

Do. 

taken t o  on-load non-Parliamentary items of work 
from the Minto Road Press to enable it to tackle the 
Parliamentary jobs more effec~ively. However. thE 
Cornsnittee would like to be informed of the t a r g t  
date fined to  achieve this objective. The Committee 
desire that dependence o n  outside Government Presses 
and private presscs to  get Parliamentary jobs (includ- 
ing Parliamentary debates) printed should be eliminat- 
ed as wrly as possible. They are, however, concern- 
ed to  learn that even with the addition of tlu: Repro- 
graphic Unit at  the Minto Road P r w  thc Hindi 
capacity fall!, short of rcquirerncnt by 20,0(Kl p a p s  in 
royal octavo. I'hc Committw hopc that thc Hind1 
capac~ty of the three Governnient of lndm Pre\ws in 
the Dclhi complex would be suitably augmented 
before low.  

At pmwnt serious dclays d o  occur In prrnung of 
Pdrliamcntary Committw Kepcms and it is not un- 
common that rhey arc prcxnrcd in cyciostyled furrn. 
It is disturbing to thc Con~mittcc that Ciovernrncnt 
have not rulcd out "somc dcla)" in f u ~ u r c  also. T ~ L .  
('ommiitec necd hardly slrc4s that all Parl~annm~ar) 
work should be undcrtahen on  a priorit) hiisis hy 
making provisic>n for the optimum demand. Any 
wrplus capacity in the P r m  durrne iean p x i o d ~  may 
bc made available for t i o \ c r n n ~ n t  work. 

'The C'omrn~ttee tind that thc &ba~c> In 1 ( b L ,  Sabha 
nnd Wdyu &bha (Ortg~nal  irnd 1 ranslated wr>ion) 
arc being goi printed fro111 o u i ~ d c  prciws. The 
~ r i n t i n g  of or~ginal vcrsitm and translated vcwon of 
debates takes one and a hall' nron~hs on  an avcrrge. 
'The Con~mitter undenland thar some year* ago uhcn 
the Parliamentary Debales wcrc being prtntcd in 
tiovernnwnt of lndm PITS>, hlrnto Road. N m  Dclhi. 
the Debatcs wd to be printed ~ i t h i n  ten days. Thc 
Committee arc confident that i f  the capacit) in Minro 
KoilJ P m  is wed exclusive~y for parliamentary  orb, 
i ~ s  i t  i s  r i a a t  to, it bhould bc pvwhlc to piin! IIIC 
dcbotn within ten days and ~ i t h  cxperienu and ccticrr~ 
bring them out within a w d  or lcss in the Intcrr5t 
d yivipp w d c r  publicity to autbcntic vcnwn of 
JcbnicJ. 

The Commirloc attach imyorrsnce to 111~ , h w  
~ ~ n ~ r n e n d a t i o n s  and uould IrLc to Lnou wtih 
thm: nionrhs from h \ c r n n i c n l  concrvlc IIW.ISLII.L 

tnkcn in ~ m p k ~ m n i a t i ~ r n  and ~ a l i u r t i c ~ n  of thew 
objrct i v e .  



ended 31st March, 1971, the outturn in term8 of im- 
pressions in crores baing 9.20.8 -62 & 7 ~ 3 8  and 13.93, 
11 -05 & 8 .I0 nspectively. Further m at the end of 
July, 1971, jobs numbering 168 and 248 rtspcctively 
were in arrears over a period of one year and above 
in these Presses. The Committee would like to know 
the reasons for the deterioration in the performance 
of these Presses and the s tep  taken to improve the 
position. 

9. 1.49 Ministry of Works Of the 13 P r e w  excluding New Delhi (Ring Road) 
and Housing Prcss, the actual output of New Delhi (Minto Road), 

Nasik Road, Santragpchi and Coimbatore RcssGs wiu 
comparativcly far below the annual printing capacity 
a s s e s .  by thc Technical 0fbxi-s of thc Department 
in March, 1968. As against the tentative capacity in 
terms of impressions in crores of 15 -35, 20.60, 25 M 
and 8.14, the output duriw 3970-71 was 3 .lo, 13.78, 
8 -10 and 3.69 respectively. As many as 436 jobs 
(74 1 acoording to Audit) were in a m a n  over a period 
of one ycilr and above as on 30th July, 1971 at the 
Nasik Press alone. The Comniittce further find that 
a printing machine remaincd idle at Ncw Delhi (Minto 
Road) Press since September, 1966 due to mechanical 
defect and another machine remained idle at Santra- 
*hi since October, 1968 duc to elstrical defects. All 
these go to show ha t  there has not baen effective con- 
trol over the working of these Prcssa with a view to 
ensuring optimum utilisation of Ihc installed capacity. 
Thc Committee note that the Managm of thac four 
Presses havc been asked "to take steps to d u r e  
stoppage~ and to raise productivity". The stcps taken 
and the in~prowmcnt ciTectcd thcrchy may be reporled 
to the Comn~ittee. The Committee further suggest 
that Government should study the position in dcp~h 
in respect of each of thee Presses. They should bring 
out a while paper giving the foctual position. the 
rcmdlial measures takcn and thc wwch that is beins 
u e r c i d  at the hcadquaners to that the tarptod 
production i s  achieved in them Pnnsen. 

10. 1.50 Do. The Commitire arc I n  particular concerned about 
thc poor performanoe of the Minto Rood Press. thc 
outturn of which was a mere 20% of the capchy aa 
a s 4  by the Technical OtRons of the Department. 
They w no mason why with concerted effonn it should 
not be pouuibk lo reach the C B p i l y  and would like 
to Urea 111rt the shcmominp of the Pma ahauld br 
attended to on top piority baais Sltuatbd as it is 
in Ncw W h i  at a short diuana from thc hadqwten 
it would wdl act as m rodel for o~hct Ciovssnmsnt of 
India hmes to mula8e. 



11. 1.51 Minirtry of Worh The Committee desire that pending formulation of 
and Houdng a "uniform and morc scientific basis" for the assasti 

men1 of capacity of the Prcsrar, the capacity of the New 
Delhi (Ring Road) .Pms should also be laid down 
tentatively to have some comparison with the actual 
output. 

IS. 1.55 

Do. 

Do. 

Do. 

The Committee do not think that there exists an 
effective control over arrean of jobs. in all, job 
a g w t i n g  2819 remained in arrean over a period 
of one year and above ar on 30th July, 1971. Although 
some reasons have been given in general, the Committa 
desire that the position should be examined in e%h 
Prus and appropriate remedial measures taken to 
ensure that jobs are executed promptly. 

It is regrettable that a number of machines in the 
various Presses [Aligarh, New Delhi (Minto Road), 
GangIok, New Delhi (Ranhtrapati Bhavan), Sentm- 
gachi ] are remaining idle over a number of yean 
due to some defect or other affecting the output. The 
Committa hope that these m a c h i  would be got re- 
paired without further Ins of time. 

The Committee note that a committee sppaiatcd 
by Government in 1959 to go into the qmt ion  dim-  
p r o v m n t  in quality and emnomy m production in the 
Govcrnment Rewm reoommendsd immdiate aug- 
mentation of nwhanical branches in all the Prcssa 
and the reconstitution of than into df-contained 
electrial-runpmcchi~nical units whert it should be 
posible to carry out all repain except t h w  which 
required s p d a l i d  engineering sssistmce This 
mmmendat inn made in t k  context d the asad "to 
ndwx s topage of machines to the abwhte  minimum" 
is stated to be stiU under consideration of Govenrment. 
The Committee would urge G o w m m o t  to come to 
an early daision in this mgad as admittedly them is 
a need to have sufficient expertise built up within the 
~ a t t m e n t .  

The Committee l a m  that shortag of paper has 
m u l t d  in a largc numhcr d jobs being delayed and 
in lowning of outtum. The matter m u i m  to hc 
tackkd at Govrmrncnt kvel. The Cammitta haw 
dmlt with this general qwt ion  in thdr 38th Rcpart. 

Another factor which u r i w l y  aflscts the wtput 
of thr Prcrncs is want of opcrativn. The 10s~ of 
duction due to thi~'was as?ligh as 15 -87: at FPrid8bsd 
b. M i d m  delay in ptting the sanction 
to the n t s ,  ~hm a p p e n d  to have been difficulty in 
mt ing trained nrm cspaially for Hindi j o k  Tbe 
Committee hope that the -t would make 



a d e q ~ ~ a t e  arrangements for training operatives d l  
in time to meat anlicip~tcd ttqufnmcnts. Spacial 
attcntion should he riven to trainina Hindi operatives - 
in view of the considerable expansion of capacity of 
Hindi printing contcmplatcd during the Fourth Plan 
and the difficulties being experienced in getting Hindi 
opcratives for the existing rquirrmcnts. 

17. 1.57 Ministry of Works From the foregoing the Committee arc convinced 
and ltousina that there is need for a critical review of the working 

of the Presws periodically at Government level fit 
nlmtings to be attended by Managers of all the Presses 
so that the factors that inhibit the produc~ion may come 
lo  light in time and appropriate remedial mrnsurcs 
taken in a soonlinatcd manner. The Committee fed 
thar things would improve only if accountability for 
producing results and achieving targets is enfomd 
nt a11 lewls and the organisation hocnmcs responsive 
and result nricntcd. Thcrc should hc a task force 
at hmdqtrartcn to identify and nttcntl to the short- 
coniinp of each of the Praws .  

Do. It is n sad cornmentar) on the working of the k- 
parlment that the installed capacity of the Presscs on 
a uniform and ccientitic basis has not as yct k n  as- 
s c d .  A productivity ccll for this purposc was r t  
up only in September, 1970. The C'o~iimittec expect 
that this task wmld be ccm~pletcd carly. Thc Commit- 
tee also de i rc  that dctuiled studies of all thc P m w  
undertaken through thc National Producthity Coun- 
cil should hecompleteJ as per a time-hund prngrumnw 
and pronip! follow-up action taken to  cnhsncr pro. 
ductivity. In the nwmrvhilc thc progrvsc of implr- 
mc~lia~ion of thc rworn~ncndations of thc Council in 

I )o The ('ommittcu rcyret to And that uhrlc thc Prtnw< 
arc un.ihlc 11) niew thc p tmtng  rqutrcmcntr of Gotern- 
nwnt In full and cn ttmc, job arc cxccutrul tar in enm* 
of rcqlrircnlcntr due 10 luch of cwrdtnation hctwccn 
thc Indcntiny t)ewrtmcnta and thc C h i d  C'antrollcr 
of Prtntmp and Staticmery Although the M i n ~ s t ~ )  
hnq mpl.tined that 'YII th1.r %taw ~t has not bsn powblc 
t t r  fix thc rc~pw\ tb i l~ ty"  for the c$\crfrintrng af  regmt. 
cr* hy ~ h c  ('cltmhiltcrrc IJrcc%. the C'tnnmtlW fad 



20. 1.65 Ministry of Works The Committee are not aware of the circumstanceri 
and Housihg under which excas  supplies of 39,950 registers (form 

CGC-4) valticd at Rs. 0 9 5  lakh accumulated in the 
Press and could not ttc disposed of t i l l  September, 1970. 
The Committec may also bc: apprised ofihc action taken 
in the matter and the disposal of t b  registers. 

Do. 

The Comn~ittee deplore the &lay in commissioning 
the Press et Ring Road. New Delhi. The P r a s  which 
was scheduled to  be commirtioned by September, 1967 
went into nircleus production only on 15th April. 
1969. The construction of the Press huilding w h ~ c h  
was to be cnmplctcd by May. lVb6 ic yct to he complel- 
cd. The Chmmittec desire th.it the dclay and lack of 
coordination at t lx  va~icws stages of conbtrr~ction of 
the building should be i n v e a t i ~ a t d  and appropriate 
action taken. 

The Cc%mmittru airo rcyret the delay in placing 
orden  for Bpare parts etc. rcquired for the installation 
of tinomachines transferred from Minto Road Press. 
Major part of the delay is attributed to the delay in 
getting the lX713"l- clearance and the foreign exchange 
lPnnctinn revalidated h! the indentor. The Committee 
Hol~ld like the procedural hottlenccks, if dn). and the 
slacknms tn faking x t 1 0 1 1  hy the officials concerned 
to  h examined 

As w r d s  cklay in plircinp order\ f ~ w  mono-machi- 
ner. the Cotnrnitta werc informed that thc indent 
did not bear any priority marking and that in the 
a k n c r  thereof i t  had to k tkalt with 3s an ordinaw 
indent. It passes fhc cornprchemion of thc Commit- 
t c ~  as t o  h<\u uhcn mono mctali for thew machines 
wen. procured alrc;~dy on priori t  and remained 
um~sed, urprncy war not attached ro the purchase of 
rtw nuchinc*. They. thereftm. wish that rtr;ponsi- 
hrlity for the l a p r  $hould he fixed. 
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DC power and that a convertor would have done the 
work. The Committee would s w t  a comprehan- 
sive investigation into the delays that occurred in this 
case which would serve as a lesson for the future. 

25. 1-83 Ministry of Works ~t took over two ycars to commission the IBM. 
and Housing e u ~ f f s e t  Duplicating Machines acquired at a m t  of 

Rs. 4-46 lakhs for printing Hindi jobs relating to 
Parliament at the Minto Road Pnss, New Dclhi. Such 
delays viewed in the context of the inadequacy of the 
existing capacity for Hindi printing assume serious- 
ness. The Committee do not appreciate the lack of 
synchronisation of the purchase of these machinas 
and the iEiM typewriters without which thc machines 
wuld not be wmmissionad. They accordingly hope 
that Government would find out as to what war 
wrong with the initial purchase propoaal and take 
appropriate action. 

Do. 

Do. 

Do. 

The Committee find that the reports of the Cost 
Sludy r e m a n d  the National Productivity Council 
became available more or lest at the same time in 1969 
and that :~ftrr cxamrning I I ~ C  reports i t  was k i t l d  
to n-t the method siiggcsted by thc lattcr who also 
dealt with the problems of job cnsting. production 
planning, control, w m ' i  of output and clas%i- 
k i t i o n  of cxpend~ture cedcr different prcduction 
ccnltrs. The Committee do not think it was naasary  
to cnrru5t similar tasks to two diffcrcnt s~a.ialists. 
They, howcvcr hope that a well-defined d n l  
system would be introduced in the Prcssca withcrut 
further &by. 

It ia also necessxy to forthwith chanp over lo 
commcrci;~) cprm of accounts whlch would make 
it po\~ihlc to find out the returns of the hr\rrs as 
comparcd with the invo~mrnts ma&. This alone 
could etablirih the Ilr.gm. of &ienry of the Pmw'4 
bc<idL~ bringing i n  the desirable financial diwiplinc 
In their working. In thin c o n m i o n  lhr Committee 
would s u m  that thc asduancc of a n  capen on fin- 
ance and a w u n t n  thould hc availahlc to the k p r t -  
mcnt ac r whole and tf considrred mmty, to  c ~ h  
P r r .  

Thc Commrtuc would alro l ~ k c  to srtggtst that each 
Prrns should brinl out p r f o m n r c  budget in acldi- 
tion to thc one for the Kkpanmmnt as P whole MI as 
fo  undcrwre thc d f t~ r  ach~cring a d  cnforcinp 
accoumahility hettcr. 

29. 1.99 Do. The Commictcc trum that the minimum and mxi- 
mum limiu in mpd of varinw categoria of *om 
Arrd in 1965 would k suitably r c W  arty in the 



light of actual needs since then and that effective 
control over the procurement of stores would be 
exercised. 

30. 1.100 Ministry of WorL The Commitlee do not find enough justifration for 
and Housing the ovcntocking of paper, binding material and sta- 

tionery continuously over a number of years at Nilo- 
khcri, Gangtok, Koratty and Coimbatorc P r e s ~ s .  
They do not appreciate accumulation of paper in some 
Preiiser when it is generally in short supply in the 
country. Further they feel that as work in some other 
Prcssca have suffered for want of papcr there should 
hive k n  o ccntraliscd rcvicw of stock position in all 
the P m s a  with a vicw to diverting thc surplus stock 
held to the Presscj that nc&d supplics. They wish 
that such a review is introduced at least now. 

Do. It is clear thi~t thcrc is no cffccliw inventory con- 
trol and material management in thc Govcrnmcnt 
P r m .  The Committcc need hardly stress in this 
contcxt that thcre should be a regular verification a\ 
a lw occasional surprise verification of stock and 
prompt follow-up action. The result of reconcilia- 
tion of the discrcpancics brought out in the stwk 
vcrilication at Nasik, N~lokhcri, Fnridabad and Minto 
Road. New Dclhi Presie.5 as also the results of reverifi- 
cation of stock at C'oirnbatorc Press may be rcponed 
to  the Committee. Thc Commitice would also be 
~ntercsted in knowing the reawns for not conducting 
any physkjll verification for o w  17 years since 1954 
at the Ternplc Stmt .  Calcutta Prrs~. 

Do. The Committee note the view of the Controller 
of Printing that thcre was In [act no & k i t  of 1016.26 
quintal of type mrl;~l valued at Rs. 4 .7  lakhs as bro~ght 
out in the wrpriw verification donc at New Dclhr 
(Sfinto Road) Press in July, 1%9. On the contrary. 
;itconling to him, there was a nominal surplus of 
4.29 quintals. Thc Cnmmlttce &ire that Govern- 
ment should satisfy thcmsel\a of the c4 r r~ tness  <,[ 
t h ~ s  ccmclusion after an independent examination of 
tile h s i s  thereof. 

24. 1 .I07 lhb. Now t1t.11 :)I1 tht. Dcp:inn~rnt~ hnvc h r n  tklared 
+tr " p a ~ y ~ n ~ "  \% s r. I d  April. 1971, follow~ng the re- 
cunrmcmf:~r~on\ I \T the Comm~ttee, t t  is time to con- 
wlcr tlrt qtrcqwn of trcatlng the P m s a  as comnw- 
ccd unria rrvd preparing regular profonna acruunts rn 



the form of manufacturing account, profit and loss 
account and balance sheet. The Committee wish 
to  be informed of the decision taken in this regard. 

35. 1.113 Minislry OF Works The Committee are somewhat concerned at the I d  
and Housing 01' proper care in preparing the estimates in this case 

which Id to  the unintended inflation of the price of 
water meters. That the estimated price of Rs. 192 
per meter was on the basis of the then prevailing mar- 
ket price is hardly convincing as the rate contract 
price was only Rs. 68 40 and the contractor himxlf 
is statcd to have purclmcd it locally at the rate of Rs. 
10S/-. &sides investigation ot' the patently inflated 
cstimatc in this regard, the Conlnlittcc would suggest 
that in future estimate for thc various itcnis of work 
tcndcred for should be bnscd on the current ratel 
runntng contracts whcrevcr applicable. 

Do. 

Do. 

'Tlic Chminittcc note that although the construc- 
tion of staft' quarters at Sanlragxhi was wmpletcd in 
May. 1968. the Prrss bu~ldings wwc~e construct~d only 
subsequently and the shifting of the Press rrom K.S. 
Roy Road, Calcutta to S;~ntragnchi has yet to k com- 
plctcd u-ith thc result t h t  a substantiill ntunbcr of 
qu:rnerb remain uniwupicd. l'hc C'ommittec wibh 
to strcs th;~t thcrc should bc ii k t tc r  planning In this 
regmi. 

Thc C'~)nimittrx t~nikntsnd th:at con\idcrahle 
sitring\ occurrctl under thc 1ic;itl ''13. Stattoncry stores-- 
Purct1a.w~ in Ind~a" a l 'w thc ~ntrodiic~ion of ccntri~lis- 
ctl xgctcrn of payment In thr v w  1%7-68. 'They ac- 
cordingly nlsh tlut sliortcomings, I T  any, in the system 
\hould be rcmcdtcd itllii e lk t ivc  budgetary control 
cnsurcd. 




